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INTRODUCTION 

I, the Chairman of the Railway Convention Committee, 1971, 
having been authorised by the Committee to present this Second 
Report on their behalf, present this Report on Suburban Services". 

2. The Railway Convention Committee took the evidence of the 
representatives of the Ministry of Railways on 'Suburban Services" 
on the, 23rd and 24th October, 1972. The Committee wish to express 
their thanks to the Chairman and Members of the Railway Board 
and the Financial Commissioner for Railways for placing before the 
Committee the material and information that they wanted in con-
nection with the examination of the subject. 

3. The Committee also wish to thank the Members of Parlia-
ment .. Railwaymen's Unions, Chambers of Commerce and Industry, 
Professional Organisations, retired Railway Officers, Public Under-
takings, State Governments and other individuals, who have furni-
shed memoranda to the Committee and given valuable suggestions 
on the working of the Indian Railways. (vide Appendix VOl). 

4. The Committee also wish to thank the Federation of Indian 
Chambers of Commerce and Industry, New Delhi; the Federation of 
Associations Chambers of Commerce and Industry, Calcutta; 
National Institute for Training in Industrial Engineering. Bombay; 
National Fede~ation of Indian Railwaymen, New Delhi and Sarva-
shri D. D. Desai, M.P., R. P. Srivastava G. D. Khandelwal, 
K. B. mathur and D. V. Reddy for appearing before the Committtee 
and making valuable suggestions. 

6. The Report was considered and adopted by the Committee at 
their sitting h~ld on 25th January. 1973. 

7. The summary of recommendations/conclusions contained in 
the Report is appended to the Report (Appendix IX). 

NEW DELHI; 
FebTuary 9, 1973. 
Magha' 20~'" j'S94 (Saka). 

(v) 

R. K. SINHA, 
Chairman, 

Railway Cont1ention Committee. 



CB4P.Ta I· 
INTRODUCTORY 

The Indian Railways are the-'natfon~s largest undertaldng with aD 
inveetineI'Jtof about RII; 4100 crores and staft strength of over 17 laktls 
including casual-employees. Beildea C81'l'Ylng over 200 milUon tonnes 
of originating freight traftlt every year, the Railways carry over 2400 
million passengers lila year, oVt:r 54) per cent of whom are suburban 
passengers. 

Suburban Services are those shuttle services which serve the 
population of large cities with reference to working hours in the 
offic!ils, ind.\,lstrial ~tablishments, educational institutipns etc. These 
services perform a unique function for the country, providing a very 
cheap and convenient way for moving people in and out of the work-
ing ar.eu. No other· form· of transport has yet been devised to r~ 
place the function of the suburban rail services. 

1.2. Suburban services on the Indian Railways are running in 
several important cities but for historical reasona, only the trains 
serving the suburbs of' Bombay, Calcutta, Madras and Seeunderabad 
are termed as "Suburban" trainS. It has been st.ated by the Mini.-
try of Railways (Railway Board) that· the tenn 'Suburban' hal a 
special connotation with reference to the season ticke~ fares charged .. 
In . thit sense 'suburban' season ticket fares are in force over certain 
sectioN"in ~mbay, Calcutta and Madras only. These fares are 
lower than the season ticket farel.charged on the rest of the Indian 
Railway System. The specially low scale of suburban season ticket 
fares were introduced by the Company Railways originally operating 
in these cities, viz., Bombay, Calcutta and Madras. When the' Com-
pany Railway was taken over by the Government this facility was 
contillued incoasideratiOA oftbe fact tha\ aAY attempt to bring these 
suburiJaJ»- sctllelof fN'es'oo pw' with the S88I1OP ticket fares in other 
areas· would.· involye steep iDc:reNe in the low 'suburbanf far. to 
whic:h the local· population bad ·long been accustomed. 

1.3. The hiitorical background leadiDg to the introduction of the 
'subUrban' serviColeS' ira the'cities of Bombey, Calcutta. Madra& and 
Secuntlerablld 'tsgiveR below:-

BOMBAY 
1.4. The filIt··train· in II)dta steameci out from Bombay's Borf 

Bunder to Tmuta. a ~~.gf 2.1·milea, on the 16th April, 1853. One 
year later the line was extended to Kalyan upto which the residential 
area then extended',' With the P4U8ge- of time, the lubU1'ban areas 
of 'the .city increased-in importaftceneeeuftltln, 'improvement to the 
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existing Railway system. Bombay-Kalyan, which was a double-
line section was quadrupled in stages and the work was completed 
in 1917. During this period the Suburban trains were run with 
steam engines. 

1.5. The end of the first world war saw the rapid growth of the 
suburban service. The first suburban line opened to electric traction 
was the Harbour Branch line from Victoria Terminuw to Kurla on 
the 3rd February, 1925. .The section between Ravli In. and Bandra 
was opened for suburban service in 1926. By 1929-30, the number 
'Of passengers making use of suburban service on the Harbour Branch 
had increased to 48.45 lakhs. The electric suburban service on the 
main-line between Bombay V.T. and Thana was opt!Oed in November, 
1926. The section on the Western Railway then BB & ("I, between 
Bombay and Borivili was electrified and opened to suburban traffic 
in 1928 and the electrification was extended to Virar in 1936. 

1.6. The concentration of industrial and ecor.lomic development in 
and around Bombay during the past two decades has been pheno-
menal. Greater Bombay covers an area of about 439 Square Kms. 
with a population of about 59 lakhs according to the 1971 census. 
This phenomenal increllse in the population has resulted in heavy 
pressure on commuter service on Central as well as Western Rail-
ways which run suburban trains at Bombl:lY. 

1.7. The growth of commuter traffic availing suburban train ser-
vices on the Western and Central Railway systems can be judged by 
the fact that on these Railways, 1243 suburban trains are being run 
daily from 1st May, 1972 as compared to a total number of 741 daily 
trains during 1950-51, indicating an increase of 68 per ·cent. 
CALCUTTA 

1.8. The first passenger train from Calcutta, the then Capital of 
India and centre of the Jute" coal and tea trade was run in 1854 
when the first section of the then East India Railway from Howrah 
to Hooghly was opened and was extended to Burdwan the next year. 
Like Burdwan, there were other district towns and famous historical 
localities or centres of learning, religion and culture from where 
educated people had to be brought to the capital city for otBce and 
allied work. Krishnanagar, Midnapore, Nabadwip and Katwa are 
such places and to these points Railway services were taken from 
Calcutta. The last of the main trunk routes radiating out of Calcutta 
to be constructed was the Howrah-Kharagpur line which was com-

o pleted in 1907, suburban trains being introduced here in 1911. 
1.9. Three divisions of the Indian Railways now serve the suburbs 

'()f Calcutta viz., the Howrah and Sealdah Divisions of the Eastern 
Railway and the Kharagpur Division of the South Ealltern Railway, 
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After partition, ~ the country, Seeldah'DiviltOD, DIOItly c:om.prisiq 
of suburban areas of the old Bengal-Allam Railway, was merged 
was the East India Railway and DOW forma part of the Butern 
Railway. 

1.10. The first suburban electric train was run over the Howrah 
Division in 1957' when the first leg of 3000 volts D.C. electrification 
of Howrah-Burdwan section was inaugurated. The elec-
trification was then rapidly extended and the new 25,000 volts 
A.C. electric traction introduced. At present, most of the sub-
urban trains serving Calcutta area are run with electric mUltiplt: 
units although on the Bandel-Katwa, Ranllghat-Bongaon and Rana-
ghat-Bagula sections suburbkn train services under steam traction 
are still being maintained. At present suburban trains at Calcutta 
are run by Eastern Railway and South Eastern Railway. 

1.11. The growth of suburban services at Calcutta can be judSed 
from the fact that during the last two decades or so, i.e., fl'om 1950..51, 
the total number of suburban train services bas risen from 300 to 660 
as on 1st May, 1972 on the combined Eastern and South Eastern 
Railway systems. 

MADRAS 

1.12. The first train in South India was run by the Madras Rail-
way Company in 1856 from Veysarpadi to Walajah Road, a distance 
of 63 miles. 

1.13. With the growth of industries and consequent influx of 
people from rurnl areas to the Madras urban centre, in the period of 
development after the first world war, the city of Madraa began ex-
panding along the main route of transportation viz:: Madras Beach to 
Tambaram. New Metre Gauge tracks were bunt between Madras 
Beach and Tambaram, a diStance of 18 miles, to introduce electric 
suburban trains and the line was opened for electric suburban tra-
ffic in 1930 in order to meet the needs of the progressive industriali-
sation and expansion of the city requiring speedy suburban transport. 
Th~ suburban traiftc during the last two decades In Madras area bas 
risen from 258 trains durinf( 1950-51 to 321 trainl in May 1972, indi-
cating an increase of 25 per cent. 
SECUNDERABAD 

1.1 •. The ftrst suburban service in the Secunderabad area wu in-
troduced In 1916 between Medchal and Hussain &agar stations on 
the Metre Ga1,lge with 18 suburban trains. In 9ctober, 192(), the 
broad gauge and metre gauge sections In Secunderabad and Hydera-
bad ,areas were isolated and the Metre Gauge services were confined 
to Medchal-Secunderabad and Secunderabad-Umdanagar sections. 
In the intervening years between 1920 and 1950 the Broad Gauee 
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~~·.se,r;y_.had."ceuad: ... nm. In 192G,tite Met!'e Gaugesab-
Ul'~ SWvjct!l. ware. iDaJlIeGLt;Q. 24· aad; dur:ing'l981 ; the services 
~ ilM:J'ellMld,.to 46.1 At pI'8IeAt.4-7 Metre-Gauge-suburban train& 
are running in the Secunderabad area. 

1.15. The Chairman Railway BColard stated during. evidence that 
the reaSOll for introduction of suburban. services in the three. Stations 
viz., Bombay,. Calcutta and Madras was historical. In the days of 
colonial rule, the main ports that were developed for export and im-
port were Calcutta, Madras and Bombay . 10 the case of Bombay 
since. the area was develo~d by filling in the swampy land only for 
the purpose of business, right from the beginning, the old G.I.P. 
Railway encouraged suburban servic~s. Some time in 1865, they had 
actually issued yearly s~aSQn. tic\cets for first elas; pa.sengers from 
Kalyan. The pattern of fares for the suburban s::rvices WlaS to give 
them a very cheap mode of travel'-the longer the djstan~e, the 
cheaper the fare.· 

1.16. It has been stated that while in the Bombay area, suburban 
traffic is carried entirely by electric multiple unit traiDs and in the· 
Secunderabad area entirely by steam trains, in the Calcutta area, 
the traffic is carried partly by steam services and partly by electric 
multiple Unit trains and push and pull trains, hauled by electric 
locomotives. In .the Madras area, on the broad gauge section, this is 
moved by steam traction and on the metre gauge section largely by 
electric multiple unit trains, with some trains of conventional coaches 
hauled.,~ e1eotJ.:je ; and steamengiDes. 

1.17. TbeCommittee are informed that suburban season ticket 
fares which are. lower than the season ticket fares charged on the-
rest of the Indian Railway System, are in force in Bombay, Calcutta 
and Madraaonly· The reduced fares for Jleason tickets are not avail-
able in the Secunderabad, area. The scale of concession in fares 
varies generally for a month from 9 single fares for longer distance 
to 15 to 16 single fares for the shortest distance as against 15 to 2~ 
timn ~e joumey fues for non-suburban season ticket-holders. 

1.18. It. haa beeo. ,staWd .. during. evidence ·that Railways have not 
been able to extend suburban serv_beyond what.iaalrvady there 
because the losses are high and increasing ani the. fina:l::i::l position 
of the Railways is not very good. The present policy is that even 

. though ·the Suburban limits of. a toW'Q). may be "redeftned, tJae Rail-
ways do not propoae.· to extelld:.the,cheap.,suburban fares. 

US: Alked' about the reason' for "including SeC\lllderabad' among 
metropo~itan cities having suburban- trame, viz., Bombay, Calcutta 
and Madras, whe~e special conc~ssional fares in the case' of season· 
ticktt.ts are, available. it wall stated' during eviden-ce that this was: 
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really,ilistQrieal. \Vhentbe Nizam. State .. .Rai1wRI was .,talMm. ,over 
jn 1911 aad..~.into. the Indian. Railway. ~lt8Dl.,J:heir .statWiel, 
thaiI'. p1'8emationetc .. w~re. alIO taken ov.er. and liAce they were 
call4na it suburban system of Secunderabad, the Indian Bailway.s 
also carded it over in their statistical report&, appreciation reports 
etc. 

1.20. The Committee note that in Railway parlance 'Suburban 
Serv.i£ea~. ave . a, special COIUl~QJl i.Q(licatl.., tDto .. Jr •. wben 
seuoa. tic:bt.Iaos .. are . lower. tbu .. the aea.sm, tieQt. far.,. p...uy 
chlU'pdib,. the. RaihvlQ's o. their 1,lt8ll1. TIle CODee.io.al fa .. ia 
luburban. tnt- varies .-raIly from 9 to 15 tia. siqIe. ...... 
d~JI~lld.!!II on .. tb~. len,*b (jf the journey as comP,lll"8d tQ 15 to ZO times 
sinlJe" fa~~ I~n~~y charged fr~m all otber ~n tieke!& holder .. 
Th-:.C:;~w.~rH~,a~~ rath.e! sw~rise~ th.at.Seeul\fler ..... d .• rea where 
reduced season ticket fares are not available. should have been in.clud. 
e,4 h~. th!';.i~~~}wa'y,s in. theh: statistics of 'Suburban Serviees'. The 
C~~mittee h~J;1:8 that in ,fu'tu~ the RailwayS would preseDt a COI'J'l!Ct 
pict.~~ of. th4? sta.tistics of their 'Suburban Services' ..... would In· 
d1l:de or;a1,Y t~ clties/sedions in their stati.ties where apeclal 
se.SOD ticket f.res are app1ieabl~. They wOllld al~ ... tl\e .. n· 
w.ys to spell out specifically the connotation of Subur'ban Services 
in such Railway statistics. 
Subu7'ban Se7'vices. fo7' othe7' Met7'opolitan Cities: 

1.21. The Committee enquired wheth8l' there were otber city areas 
which fen within the definition of Metr(JpOlitan Cities. for the provi-
Ilion of &uburban Services. It has been stateci.by the Railway Board 
that though there is no such principle that a metropolitan city will 
have a suburban rail service, the Planning CGmmission is accepting 
au urban agglGmeration containing a ('lty and having .a population 
of mol'f! than' one million as a metropolitan city for tile purpose of· 
ROlving its urban transport problema.. Delhi hu been recoanfsed as 
one of the metropolitan cities Ir.. India and metropolitan area or 
reRion surrounding it has been defined by the GGvel'DlDent in the 
way it has been done. in the cue of Calcutta, Bombay and Madnl. 
Ahmedabad, Bangalore, Secunderabad, Kanpur andPoona are the 
,.,ther cities so seleeted but there is no scheme to introduce suburban 
rail servic~ for these. 

1.22~ D~b.li ev,i<iepJ:.e the. Corwruttee,. eng~.abQut th~ conc;rete 
meas~~~. take,{\.. to intr:o~uc~. sub"r~n ~r/UDI fOJ; the De.llti are~ as 
w .. done il) .the case of other cities, the rP.p~~tiy, of the MPtis-
try staiecl. that thE'!, qu~"~ion of extending the ,a1,Iburb@ .far". ~. m",~p 
as they were applicable to Bombay, Calcutta and Madras did not 
arise, because it wu not their policy to extend the. cheap fares.. 
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As regards running of suburban services· in Delhi area, they were 
already running a number of trains on Delhi/Ghuiabad, Delhi! 
Faridabad, Delhi/Palwal, Delhi/Safdarjung, DelhifRohtak, Delhil 
Bahadurgarh sections etc., on which commuters were coming to 
Delhi and going back, but they were. not suburban trains of the 
nature that they were running in Bombay, Calcutta and Madras be-
cause the sections had not yet been e1ectr1fted. 

1.23. Asked if they had made any study of the problem of the 
commuters in Delhi area, the Chainnan, Railway Board stated that 
a survey arout the needs of the suburban travel in Delhi was in 
progress and they expected the report sometime next year. 

1.24. The Committee then enquired about the action taken so far 
by the GovE'rnment to solve the transport problems of the cities of 
Ahmedabad, Bangalore, Kanpur and Poona. The representative of 
the Ministry stated that in these cities they were running train ser-
vices, but they were not at concessional fares as in Bombay, Calcutta 
and Madras. Bangalore is connected by about 36 trains in various 
directions, Kanpur by 15 trains, Poona by 22 trains and Ahmedabad 
by 26 trains. It was their poUey ~ot to extend the fare concession 
as in Bombay, Calcutta and Madras to other cities. 

1.25. Explaining the position further the . Chairman, Railway 
&ard staten during evidence that "Suburban travel is never a pay-
ing proposition anywhere in the world. It is not considered to be 
a direct responsibility of the mainline railways. The suburban ser-
vicell are provided· by an organisation in which there is· capital par-
ticipation by Goverr~ment as well as by the local authority. The 
losses also are borne on a basis which takes into consideration the 
iectthat mainline services are not responsible for running the subur-
han services. We have. not been able to extend the suburban services 
heyond what is already there because the losses are high and in-
crt'asing and our financial position is not very good. Up to the time 
when our financial position was good, we were. able to provide some 
inc1'8ase and some improvement in the suburban services. But at 
the present stage of our financial position~ we will not be able to 
eKtP.:l'ld the suburban services beyond what we are doing at present. 
We have been suggesting to the Planning Commission and the Fin-
ance Ministry that any future extension of suburban services must 
be on the basis that the investment required must be completely 
h'ee of the dividend liability and that the operating losses will have 
to be borne by some other authority and not by the mainline rail-
ways. This has not been finally deci.ded yet. We are awaiting a 
detailed discussion with the Planning Commission in detail." 

1.26. Asked. if they had made a study of how the suburban tramc 
problems of metropolitan cities would be solved, the representatives 



7 

of the· Planning Commisaion informed the Committee that the Plan-
ning Commission had constituted a study team on 'Metropolitan 
Transport' in October, 1965, which carried out comprehensive traftlc 
ar.d transport studies in the four metropolitan cities viz., Bombay, 
Calcutta, Madras and Delhi. They identified all the Rapid Transport 
co.-ridors which should be taken up for techno-economic feasibility 
study by the Railways. The scope of these studies was now being 
"!nlarged to include another 5 towns-Ahmedabad, Bangalore, Hyde-
rabad, Kanpur and Poona. Based on the recommendations of these 
studies, the Rapid Transit System for Calcutta underground railway 
had been approved by Government. 

'.27. In reply to a question, the representative. of the Planning 
Commission stated during evidence that the Rapid Transit System 
is mainly for intra-city transport. 

1.28. The Committee regret to DOte that till 1815 DO detailed study 
of the tramc aDd transport requirements of metrapolitan cities was 
undertaken by Goverament. It was only in October, J.e&5 that the 
PIaIlJ1iq Commission coastituted a StUdy Team on Metropolitan. 
Trl1Dsport to wulen.ke comprehensive tra8ic and transport studies 
in the • metropolitan cities of Bombay, Calcutta. Madra and Delhi. 
The scope of these studies is bei .... enlaqed to iDelude 5 'Other cities 
viz., Ahmedabad, Banl'alOl'e, Hydenbad, Kanpur and Poona. The 
Committee DOte that these studies are meant Ito provide Rapid Tran-
~it Sys&em in these cities for intra-city traDaport. The Committee 
like'to emphasiN ItlIat the problems of latra-eity traJBc iD tbae over-
... opulated cities which are .pread over wide areas, are very acute 
and need to be solved with the utmost expedition so .s to provide 
quick means of trllllSPOl1 to the harassed citizeDa of these cities. It 
i I; common knowledge that In these citiee eoa.id .... ble time is ex-
pended by the &enenl public and youapr pneratiOll in travellu.. 
to ad fl'Olll work, I'0ing to Schoois/Universitiee/CoUel'es etc. Fre-
quent Incideats iDvolvine law and order problems arise on accouat 
of inadequacy and .lack of punctuality and rquJarity in the runnm. 
of these tlen1ees. The Committee c:anaot therefore Itrell too stro ..... 
Iy the need for providiae reliable, pundual ... d emdent tl'aDIport 
services at reasonable costs in these metropolitan cities. 

1.29. The Committee further COIL'Iider 'th.t the problem of provid-
ing <iuburbaa inter-dty transport services betweeo cities havine a 
population of 10 lak.hs and over and neighbouring towns is equally 
serious and needs to be tackled on an urgent buis a. tbe .bsence of 
che.p, .wift aDd sure means of transport fromoutl;ying 'towas to 
places of work in the bilrer cities tends to force the working popu-
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Iatioa. to setde in these cities a .. d create slum conditio... ud un· 
healthy environments etc., apart from causing serious strain on social 
utility services like water. electricity, housing, traasport etc., in these 

. already over·saturated cities. The Committee feel that a comprehen-
sive integrated plan, on long tenn and short term basis, should be 
prepared by Government in consultation with the State Governments 
not only to arrest the drifting of population to central areas in metro-
politan cities but also to disperse the existing population from these 
big cities and to attract them ~o settle in st.te!Hte and ring towns 
where proper arrangements should be made for their housing, sani· 
tation, water supply, educational faciliHes for ehildrenetc. These 
plans can he successful only if adequate provision of mass transport 
is made from such towns and suburban areas to the llictropolitan 
cities and back. The plans for the metropolitan cities aDd the peri. 
pheral towns h9ve to be integrated for .this purpose. The intention 
i; that persons working in bigger cities, particularly those with low 
incomes, can commute to their places of work and go batlt to· the 
smaller towns where proper housing and healthy en'f'ironments, sani· 
tation, sewerage. educational facilities for ehlldren etc., niay be pro-
vided· to 'them. The object should ~. to keep the population in the 
bIRer cities within the specifted limits. The optimum size of these 
.cldM·may be BDd by Goyernment tom, ~to &eeOWlt tbe prospects 
ttl it't~lftg .. _-..ery sodlil ienices like water, eleetricity, trans· 
Ptitt -., 'for. tllftn at Masoftable tosts.lt Is well imown tut the 
hig elt ... l'e. outtfOWlng their physleal boundaries and have become 
·"'f'et5M&uHted with ·populatictD. M'Of'eoyer the SOC!lill and eeonomlc 
dlMts'" !ttn»vldW«'tftllitles 'ahdser'lteftto barge PopUlatiou In these 
.eltl"" Ri'e be~htir prtthlhltkte. 'fhe .~e o~ l!an be fulfilled 
~ltiy Ify 'de.~ldpi.,thesWtellite ibns .. nd pMtdiDr swift, cheap 
*hd1tl~ tnMIls (bftranspott MtWt!eIl Ide~itltl cities and the 
~teJltte 'towns. 'l'heCommiftee 'trtlist ,flult 'the ptObIems eonfronted 
ltlibadHty, rC-.leVttil, ·Mlitlta. ·.lid '~Ihl ek., ",d prOvide proper 
IMsons to fhe "Planners to prepare such integrated ·i"'l'IpMtive ·plaas 
tnIN~d'of"'I'bIir'~oIltan cettfreshavib.g .,pOpaIatiOb of 5-10 
IGIi!! 'Mbd '.n,uve. Aw IItfOVtsibn df ~atclt: and c!hftptransport to Imk 
thefilCe.DtetbWtls ...,lth 1ite1I'dfdHtD cities 'is OR'" of·the ·byfadors 
to .. '1I&Itdt.... df this "r6blelb., the 'Conuntitee ·have ito doubt th.t 
the Railwa,w With ~ 'bdfa·straeture lilldlonr 'put aperience in 
providing inter-city suburban services would playa dominant part 
III ·bih ·~hCIitfta Would ptoVld.e the necessary .wHt 'and sure subur-
, ... 'rim ttibnpoW lit ~a"a'hte coSt at all th_ catNs. 

1.30. 'the CoiDinittee adte 'diat RailWaYS havesUire~ to the 
'itlannlnc 'tomDiis~ion aild 'the 'FInance Mmi,shy that, inve.unen:~ on 
My lUture extenlion of suburban services shoua be tree 'frOm diVi· 
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"'end liabUity and that the operating losses on such services should 
be borne by some other authority and not by the Railways. The 
Committee have already stressed the need for expenditiou5 prepara-
tion of integrated plans for provISion of subt:'rban services etc., in 
consultatibn with the State Gevernments. They urle that tbe 
question of 8n8Demg these servien and the authority to· manace 
the same should be deekled at the earlie'llt 50 that there is no delay 
in the proyisi,on of these services in all metropoWaa cuiea, the ab-
sence of which is creating numerous problems. 

1.31."_ Committee tmlt that all necetl5ary.rrangemeDts to 
implement these plans successfully particularly the 'Bcquilitlon of 
land etc., at reasonable costs, keeping adequate margin for future 
growth, should be made in a planned manner in advance. Land 
for raD tranllport shouhlbe an integrated part of the developmen-
tal pillfts of metropolitan cities. The Committee urge that time-
bound and action oriented programmes in this regard should be 
prepared with the utmost expedition. 



CHAPTER II 
GROWTH OF SUBURBAN TRAFFIC AND DEVELOPMENT OF-
SUBURBAN SERVICES IN THE METROPOLITAN CITIES OF 

BOMBAY, CALCtrrrA AND MADRAS 

(A) Growtia of S.burban traIIe aad the Dumber of tnbaa ruB: 

The growth of suburban traftlc in the metropolitan cities of Bom-
bay, Calcutta and Madras in 1950-51, 1955-56, 1963-81, 1965-66 and 
1970-71 was as under:-

(Total trafn..: in thou .. nds) 

19S0-SI 19S5-56 15160-61 1965-66 1970-71 %inc:re-
ueu 
compared' 
to 
19S0-5J ----_ .... _---

Bomblyarel 39O.9S3 321.958 420.304 684>498 8so.340 292~o 

Calcutta .. h,oJ3 132,231 199.572 2S2.594 270.363 333% 

Madril .. 4°.182 41.166 60,394 81,216 98,860 246',~~ 
~ .. -~.----

2.2. The number of train services run in the cities of Bombay, 
Calcutta and Madras in 1950-51 and in May 1972 were as follows:-

1950-51 

No. of 
trains -_._----------------

Bombay area. 

Calcuttl area 

Mldrallrea 

741 

300 

2.58 

1st MIY, % In-
1972 crelse 19 

No. of 
complred 
to 

trains 1950-51 

1243 167 '~ 

660 220 0 

321 124% 

----_._-_ ........ _---- ---- ---~----------~.----

2.3. The Committee enquired why the increase in the number of 
trains had not kept pace with the increase in the passenger tr<lT..c 
in these cities, the representative of the Railway Board stated that 
it was true that the increase in the number of trains had not kept 
pace with the increase in- passenger traffic. But in many cases thtt 
nine coach rakes were now running in place of old six coach rakps. 
So there was an increase in the capacity by one half in these trains. 
Similarly, four coach rakes had been replaced by eight coach rakes 
in other sections. Also the new coaches were wider and they car-
ried more passengers. Moreover, because of the development in 

10 
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Bombay and other metropolitan cities, there was now a reverae 
traffic. The morning trains which used to run empty "back from 
Victoria Terminus and Churchgate previously, were llOW going with 
reverse traffic. 

2.4. Asked about their proposals for provision of more trains on 
suburban sections in Bombay and other cities, the representative 
of the Railway Board explained that they were trying to tackle this 
by producing more stock of coaches. They were trying that produc-
tion in the Integral Coach Factory and MIs. Jessops increased. Fur-
ther it haS tc. be seen that terminal capacity in Howrah and Bombay 
Victoria Terminus etc., is increased to receive and despatch more 
trains. In some centres, particularly Howrah, this has been an im-
portant limiting factor. In Madras the difficulty is level cl'Ollinp 
which are being attended to. They were spending money on im-
provement facilities for signals and power supplies. They were try-
ing to see how best they could optimise the existing services. They 
had ordered some more coaches which were' expected in two or 
three years. 

2.5. The Committee note that durina' the ZO yean from 1151-51 
to 1970.71 _hUe the suburban traillc increued by _ per cent at 
Bombay, 333 per cent at Calcutta and 246 per cent at Madru, the 
number of trains has increased only by 117 per cent at Bombay, ZZO 
per rent at Calcutta and 1M per cent at Madras durlnr the same 
period. It is repettable that the addition to train _nices in these 
eities bas not heeD In proportion to the increase in suburbaD tnlle 
resulting in the deterioration of travel conditions of suburban pat-
sengen in these dties. 

(B) Additions and improvements in ine capacity, locomotives etc. 

2.6. The additions and improvements made in the line capacity, 
locomotives, etc., since 1950-51 by the Railways for the transport 
of the suburban traffic in each of the cities of Bombay, Calcutta and 
Madras and the addition and improvements proposed to be made 
during the Fourth Plan period are given at Appendices I and II. It 
has been stated that some of these works were not executed exclu-
sively for suburban traffic alone as even other mainline passengers 
and goods traffic is also carried on these rou\t!.· 

2.7. It would be seen from the Appendices that the Railways 
have carried out certain additions and improvements, in line capa-
city, locomotives etc., on the suburban railways in Bombay, Cal-
cutta and Madras since 1950-51 to augment the carrying cap"~ty. 
These include provilton of automatic block signalling. route-relay 



interloeldng at various points, construction and extension of plat-
forms, provision of reversal facilities, augmentation of EMU stock, 
remodelling of yard, electrification of sections, doubling and quad-
rupling of track etc. 

2.8. During evidence, the Committee enquired whether any plans 
were prepared by the Railways to increase proportionately the line 
capacity for running more suburban trains; The repJ'esentative of 
the Ministry stated that they were trying to tackle this by trying 
to produce more stock of EMU coaches, locomotives etc., but there 
were production problems with MIl. Jessops. Further for electri-
cal equipments also they were depending upon HElL, Bhopal where 
production had to be increased. It had also to be seea that termi-
nal capacity in Howrah, Madras and Bombay Victoria Terminus etc;, 
was increased to receive and despatch more trains. In Madras the 
dtfticulty was regarding level crossings. One level crolling work 
was completed and another was in advance stage. Four more level 
crossings had to be sanctioned by the State Government, Madras-
Gummidipundi woud be electrified and steam traction would be' re-
placed in these sections. There was also a proposal for electrification 
of Basin-bl1dge to Trivellofe on Bombay line. 'nle Railways had 
also spe~t money on improvement facilttles for signals and power 
supplies tor whIch they had selected val10us areas. 

2.9. In regard to Bombay, they were trying to see how best 
they could have the optimiaation of existing services. They had 
or4l1ered for more coaches which were expected during the next two 
or three years. The Overhead electric line (ORE) also needed 
substantial improvements to haul all the EMU coaches. They were 
also quadrupling the line between Grant Road and Churchgate. 

2.10. Asked whether the question of switching over to 25 KV AC 
traction power had been considered in the Bombay area, the Chair-
man, Railway Board statttd dwing evidence that "for Bombay, I 
would lijte to say this. We have had DC supply there right from in-
ception. Voltage there is 1500 V DC. There is some limitation in 
trying to make any change for various reasons. In the very nature 
of tite IRlburban traffic we have to deal with it, any chenge is to be 
doae, it baI' to be under trame conditions; t~re is great overcrowd-
ing; we cannot man"e with reduced or lower lev,el of service. So, 
this is one point. The DC section goes right up to the top of the 
Ghat.. lI'or AC we shall have to widen tunnels and this will have 
to be doDe under traffic working conditions. It is time-.consuming 
and diflcult problem. There is inadequate capacity for movement 
of goodt tnftle on the Ghats. There could therefore not be any 
voltage ••. Otberwiae the cost would have bl!en prohibitive 
for change of the existing equipments. All the locomotives have to 
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be changed and this woud have meant lot of money." He further 
added that it coud have been done. if the Railways had started AC 
electrification 20 years ago but it was not pOSsible at present. 

2.11. 'n.e Committee neret to observe that the addiliolUi and. 
improvemeats in suburban services made by the ~ways. have not 
been adequate to meet the demands of suburba uaflic. The growth 
ill the suburbaa traflle has &reatly outstripped whatever impJ"O\lc. 
ments ad additional facilities have been provided so far by the Ran· 
ways. It seems to the Committee' that the problems of sulturbaD 
tramc did IaOt receive the attention tbat they deserved .. the Rail-
ways considered it to be a losinK activity. This i. U1Ifertan.e. In 
the opinion of the Committee, the provision of adequate suburban 
services in the interest of· planned development of metropolitan 
cities, should have received serious attention of the Government 
from the very First Plan so th.t integrated plans (or the develop-
ment of these essential tran.port services, were dnwa up and im-
plemented by Govemment in con.uta.tioa with PlaDnhl& CODUDia-
sion, Sfate Governments and all others concerned. 

2.12. The Committee note that it was Oftly ill O~toIper 1165 that 
the Plana.... CommissiOil eonstituiel a Stlldy Team to carry out 
comprehensive tralle and transpCllrt studiea ill tile 'QUI.' qaegopolitaa 
cities of Bom.bay, Calcutta, Madras and Delhi and that so f. the 
sc~ for Rapid Tnnsit System for Calcutta Uaderground Bail-
way only has been finalised aDd approved by Government. The 
Com.aaittee regret to point out that the sehemes of Kepitl Tran.t 
Systems for Bombay, Delhi and Madra. have not yet been fInaIJ.ed 
despite a lapse of over seven ye.... fte Committee have dealt 
with this matter in greater detail in Chapter VI of ,hi. Report. 

2.13. The Cemmlttee UIP dlat peadinc the iDtroduetioD of Rapid 
Transit Sy ...... in theM metropoUtaa dties _bkh ia ........ to take 
a long time, the rRailways should take crash measures to bring .~ 
improvements in the existi.... suburban facilities in thelle dtte. to 
am.eliorat~ the travel", eenaHtiona of die .... .......n. 
COIIHrted etforts should Rho be ...... by lIailway ......... ..... 
in Sub.....,.. SerYi ... 

(C) Tel'lDinaJ Facilities 

The Committee enquired wJ)ether tbe terJWnal fadlitiea I-t the 
metropolitan cities of Bombay. Calcutta ao.cl ~u were adequate 
to meet the traftlc requitemeDta. The Ministry have .ta\ed tbe posl. 
tion as indicated below:-



Bomba, 
Centr41 R4ilw4y: The terminal facilities available at Victoria 

Terminus, Bombay are not adequate. A Survey Team has been ap-
pointed to study the scope for improving the terminal facilities at 
Victoria Terminus and other suburban terminals in Bombay 'area. 
It was stated during evidence that the report was expected within 
the next four months. 

Western .R4JilW4Y: The terminal facilities at Churchgate are be-
ing augmented to meet with the requirements of prOviding 2-minute 
serv~ce likely to be completed by the end of 1973. Proposals for 
additional terminal facilities under the Optimisation Scheme are 
also under examination for BoriviU-Andheri and Andheri-Bandra 
sections. 

Calcutta 
South-Eatem RCIilway: Terminal facilities at Howrah are in-

'adequate. The Eastern Railway is already conducting a survey for 
augmenting the same. 

In view of the inadequacy of facilities at Howrah and in the con-
text of the Second bridge, the construction of which has been sanc-
tioned between Shalimar and Princep Ghat, the Railway is consi­
dering proposals for survey to study an 'altemative/supplemtary 
terminal. 

Eastem R4i~W4Y: The examination of the requirement of termi· 
nal and other ancillary facilities for service3 during the Fifth and 
subsequent plan period.a has been remitted to a Techno-Economic 
Survey Team for investigation and report. Report is awaitea. 

Madras 

Southern Rcdlw4Y: An Engineering-cum-Traftic survey is under 
way to assellS the reqwrements of the terminal facilities in Madras 
area. 

2.15. The Committee also enquired whether there are any pro-
posals for having separate terminal facilities for suburban and non-
suburban traffic at these places. The Ministry ha-ve stated as Under: 

Bombay 

Central Railway: The suburban and non-suburban terminals are 
generally separate, though at certain places, like Bombay VT they 
are adjacent to each other. The scope for expansion and remodel-
ling for both the terminals at VT and other suburban terminals and 
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the non-suburban subsidiray terminals at Dadar is being investi-
gated by a Survey Team, the report of which is awaited. 

Western Railway: A Survey has already been sanctioned to 
examine the proposal of a common terminal for Western and Cen-
lIral Railways covering the suburban, non-suburban and goods ser-
vices at Dharavi. 

Calcutta 

Swth--Eoatem and Eastern Railways: The Report of the Techno-
Economic Survey Team appointed to examine the terminal and an-
cillary facilities at Howrah for catering to the requirements during 
the Fifth Plan and subsequent Plan periods is awaited. 

Madras 

Southern RailwClY: An Engineering-cum-Traftic Survey is under 
way to assess the requirements of the terminal facilities. 

2.16. The Ministry have also stated that keeping in view the 
changed circumstances, all the Railways were instructed as late as 
18th February, 1971 to conduct necessary studies particularly in the 
large metropolitan towns to optimise the existing facilities and re-
commend measures that may be necessary to meet the increalring 
long distance as well as suburban traffic. These studies were re-
quired to cover all important terminals. 

2.17. It has been ,added by the Railways that the Bombay Victoria 
Terminus, Churchgate, Howrah and Sealdah and Madras Stations are 
already space bound due to which any development of facilities at 
these terminals will be difficult. The Railways may, therefore, have 
to plan for suitable alternate terminals. 

2.18. During evidence the Committee enquired about the reasons 
fOr not planning better terminal facilities for suburban services. 
The Chairman, Railway Board stated, "It is a continuing process. 
Now in the cities, we have come to a stage where minor improve-
ments etc., that were possible, have all been done. We have had to 
spend a lot of money." 

2.19. The Committee are con~trained to ovserve that the termi-
nal faeilities at Bombay, Calcutta and Madras have not been ade-
quate to eater to the needs of the passenger tranie and that it was 
only in February; 1971, that the RaUway Board iD~truded tbe Zonal 
Railway. to "Dduet Deeesary .tudies to optimise tilde '-eilitle •. 
They uote that DeCetlsary surveys for improvement and a1lg1llel1ting 
these ferilities are at various stages of propetltJ. The Committee re-
em the delay in the undertakin, of these IltUdies by the Railway. 
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and feel that these shoold have heen taken up at least a decade ('.ar-
lier, so that a perspective plan in this behalf was kept ready for 
implementation in the light Of. developments. The Committee can-
not too strongly emphasise the urgency of providing adequate ter-
minal facilities in these ci*~es and recommend that the surveys al-
ready being undertaken in this regard, should be expettitea md 
Ileces.ury steP8 taken to provide these facilities at the earliest. At 
the stations where there is difficulty in providing improvements to 
the existing terminal facilities dUe to shortage of space etc., alterna-
tive terminals should be planned and 'constnJeted at suitable loca-
tions on top priority basis. 

2.20 The Committee further recommend that a survey of the 
transport facilities at all the metropolitan' ~ities for mc:letin,g the 
requirements of subumban traffic, having a population of fO laklu; 
and over, should be undertaken by the Railways and integrated 
perspective plants for Itheir development should be prepared in con-
sultation with Planning Commission, State Governments and local 
authorities to avoid the problems that have arisen at ltom6ay and 
Calcutta. The long term plana w.hich should include land require-
ments for developing these facilities should be broken up into Five 
ear Plans and Annual Plans. Close watdl should be kept to ensure 
the implementation of theae plans in time. 

D. Composition of Suburban Trains 
2.21. The composition of suburban trains in the metropolitan cities 

of BombaY,Calcutta and Madras is as folows: 

City Railway 

2 

Bombay Central 

Calcuttll Eastern 

Section 

I. Bombay VT-Kal\'IInl 
'Karjat. I 

2. Kal}'an-Ka,ara I 
3. Bombay VT··Ms'\'m; ~ 

Kurlu n·(arbour \ 
Rranch\ 

4. Kurla-Mankhurd. , 

Churchgate-Virar. J 
Electrified Secrion~ of 

Scaldah & lIowrah 
Division~. 

Composition 

Some trains on K,,1yan-
Kasara/Karjat ru!\ with 
(i coaches. 

9 EMU coaches. 

The great 'll'j'rily ,f 
the trains have R 
EM U Coachcs ;In .i 
af ew Irdins run 
",ith -I or II coaches. 
On Scaldah Division 
~ome ~ EMU coaches 
rush-pull trains ope· 
ratc. 
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3 4 
-'-'_0-" __ ._ .••.•.. __ ._ ". ______ ._ ...... ____ ._~ __ _ 

8 conventional c:oKhft. Ranaghat-Bongaon } 
Rilnaghat-Baguill 
Bandel-Katwa 

South-Eastern Howrah-Balllchuk 
ro conventional coachet. 
II EMU callChes. 

Madras Southern 

S lotragachi-Shalimac 

B.G. 
Madras Central-Mad-

ras B~nch. Madras 
Central-Trivellore. 
Madras-Central 
Gummidipundi. 

l conventional coaches. 

I J 9 conventional coaches. 

M.G. 

Madras Beach -
Tambaram. 

{ 
8 ~U coaches IUId 
4 EM U coachn and 
10 conventional coach 

trains. 

T ambara",-Guduvancheri {A EMU coaches & 
4 EMU c:oadles. 

Guduvancheri-
Chingleput. 

rols conventional coaches. 

rol ~ conventional 
coaches. 

2.22. It would be seen that electric multiple unit trains arc used 
for the transport of suburban traffic entirely in the Bombay area and 
partly in Calcutta and Madras areas. The number and composition 
of EMU coaches at these places io; given below: 

Railway 

Bomhay 

(i) Central 

0') We!ltem 

EMli Coaches 

9 rake!! 01 (, coache, 
1 8 .. 

H 

4 

., t' ... 
9 

9 

8 
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-------.-..... _._--_._ .. __ ._--------.-- .-._. 

------_._---

(i) Battern 

(ii) SOUth-Bait 

MadrtJI 
Southern 

:2 

154.. .. 4 .. 

3",,3 " 
32",,4 " 

Motor COKh 

Trailer " 

2.23. Asked about the holdings of overaged EMU stock, the Com-
mittee were informed that 2 rakes of 8 coach each were overaged 
on the Central Railway and 4-114 rakes were overaged on the 
Western Railway. It has also been stated that the rakes belonged to 
1928 old rolling stock. 

2.24. During evidence, the representative of the Ministry informed 
the Committee that the Railways were running nine coach rakes in 
many sections and had replaced the old six coach rakes. There was 
thus an increase in the capacity by one-half in these trains. Similarly 
four coach rakes had been replaced by eight coach rakes in other 
sections. 

2.25. The Committee pointed out that even now in many sections 
train services were run with six coaches and four coaches. The 
representative of the Ministry stated that the proportion of 9 coaches 
had increased. Previously they were all six coaches trains. 

2.26 Asked why the Railway had not provided 9 coaches trains 
in all the sections, the representative of the Ministry stated that it 
depended upon the replacement of the old stock. The old stock that 
they had, were all coaches with less capacity and they were in two 
units of three coaches each. The new rakes were threee units of 
three coaches each. As the new EMU units would become available, 
they would be able to put in nine coach trains throughout. 

2.27. The Committee enquired whether the question of increasing 
the number of coaches from 9 to 12 on the busy sections had been 
considered. The representative of the Ministry stated that that 
would involve many other works e.g., expansion of platforms, shift-
ing of signals, shifting of track connections, strengthening of sub-
stations etc. Still the Central Railway went into the quesetion and 
brought out a Report and it was found that in actual practice it 
would cause disruption of traffic. The British Consultants also had 
the same View. 
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2.28. The Committee enquired if any difftculties were experienced 
by the Railways in the procurement of EMU coaches for the subur· 
ban services, the Ministry have stated that as regards MG EMUs. 
and BG AC EMUs, these are manufactured only by Integral Coach 
Factory and no difficulty is being experienced in the procurement. 

2.29. As regards BG DC EMUs, which are required for the 
Bombay sub.urban area, these are at present two sources of procure-
ment namely, Mis. Jessop and Co., Calcutta and the Integral Coach 
Factory, Perambur. While no difficulty is being experienced for the 
procurement of these from ICF, of late, difficulty has arisen with 
respect to MIS. Jessop & Co. due to non·agreement on prices despite 
repeated negotiations. The prices quoted by Jessop include a dis-
proportionately high element of labour cost as compared to ICF and 
also a higher element of profit as compared to the previous contracts. 
Further negotiations are proposed to be held at the top management 
level as a final attempt to persuade Mis. Jessop & Co. to come to an 
agreement on price. In the event of these efforts failing, it is pro-
posed to increase ICF's production of DC EMUs. suitably to meet 
our requirements. 

2.30. The overall output of both BG and MG and DC and 
ACEMU coaches are restricted in the numbers of balanced electrical 
equipment that are producedldelivered by HElL, Bhopal. Discus-
sions are held for improving deliveries from Bhopal periodically. 

2.31. The representative of the Ministry stated during evidence 
that on Central Railway they proposed to replace 112 EMU coaches 
during the Fourth Plan. All these coaches were manufactured in 
1928. They had replaced 94 and 18 were yet to be replaced. They 
expected to replace them by the end of the Fourth Plan. Regarding 
addition of EMU coaches, the picture was not satisfactory. They had 
actually ordered 228 coaches and placed an advance order also for 
Fifth Plan period for 240 EMUs. They had procured 33 coaches and 
out of the balance they hoped to get 94 during the Fourth Plan. 
There would be shortfall of 101 coaches. On the Western Railway, 
they had since replaced one more rake, leaving a balance of 4 rakes. 
Moreover 27 additional rakes would be needed to make 64 rakes to 
run the two-minutes service during peak periods. Thert> would be 
some shortfall in that also. This was because of shortfall in suppli(>s 
from Mis. Jessops & Co. They were depending mainly on I.C.F. The 
ICF had been fulfilling their targets, but not Jessops They had dis-
cussed the matter with Mis. Jessops and sorted out various problems. 
They wanted a much higher price than what Railways were paying 
b Integral Coach Factory. They had however reached with them 
an agreement regarding price. 



2.32. As reg~rds the addition of coaches on the Eastern Railway 
.and South Easter~ Railway, the representative of the MiniStry in-
formed the Committee that it depended on getting more EMU stock. 
They were p~rsuing the matter and stepping up production with 
the Integral Coach Factory. 

2.33. Asked what were the reasons for not developing the capacity 
of the Integral Coach Factory, the representative of the Ministry 
stated that they had already increased the capacity of !FC from 350 
to 750 coaches per year., 

2.34. It has been stated during evidence that the shortfall in the 
pl'Oduction of EMU coaches h8ve also been due to the shortage of 
electric equipment from HElL, Bhopal. The problem with Bhopal is 
that they have to manufacture equipment for all diesel and DC 
electrical locomotives for Broad and meter gauge plus eleCtrie equip-
ment for electric multiple units. They have reached the limit of 
their capacity ·at Bhopal. They have said that for meter gauge, they 
will transfer electt"ical equipment to their Harwar factory which they 
are in the process of dOing. The first set of 6 sets of metre gauge 
electrical equipment is expected from Hardwar this year. 

2.16. The Committee Dote that the Railways have introduced 9 
coach rakes OD certain sections of the Central and Western Railways 
at Bombay replacing the old 6 coach rakes thereby iDcreasing the 
capacity by 59 per eat ... TIley regret that it has Dot beeli. possible 
for the BIIiIwaYI to provide 9 coach rakes on all the seetiOlls due 
mainly to boll-availability of DIU stock. 

2.31. '11le Committee are unaWe to appreciate why the B8ilways, 
with all their retIOUI'nII, "vance piaDDing and implemeDtation eould 
not lib...,. th.t~ DUID_ of, eoad I'IIkes were a.allable m 
lnttoOlllaction CJb all .." .. tioas in tilDe topl'OVide mucla n6edecl 
relief tn the suburban puse ...... s. The Committee stress that Rail-
way. should enlure that 9 coach rakes are introduced on aU buy 
sedlollB ID the three tide. of Bombay. Cakutta aad Madras, without 
further'delay 10 as to relieve c:4illplltioa and oYererowdiq at these 
places ... 

2.37. The CommIttee further t«oumaend that the requirements 
of such coaches for other metroptdttan cities, Where the trallc so 
Nquires, .hcnald be ....... In adYllDft ud planl pntpared:tor pro-
"uetion ud proeuremeat of the requWte DUm_ ·of e--. ,. 
Introduction bl these dtles well in "'e. 
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2.38. The COIIIblittea learnt during their study tOUr to Bamltay 
,hat it would be possible to further relieve o\'ercrowding by intro-
ducing 12 cnch rakes. .. They note that the RaIlways have dropped 
the proposal to nan 12 eoach rakes on account of technical ditllealtlee. 
The Committee would like the Railways to have this matter In •• ti. 
/rated thoroughly keeping in view the practice followed in other 
countries, and the technical developments in the field so that if it Is 
found feasible to operate 12 coach rakes on busy seetion.'! on suburban 
lines at a later date. those could be pres&ed into service to relieve 
overcrowding. 

2.39. The Committee are concerned '0 note that a number of EMU 
rakes of 1928 vintage pre still being used on the Central and Western 
Railways, Bombay. It is obvious that in spite of continuoliS and 
extensive repairs required by this old EMU stock. these ('oam. 
would be having frequent failures aftcc:ting punduality of the trains 
and causing gretlt inconvenience to the commuters. It is, therefore. 
necessary that earnest l~ft'orts are made to expedite the prOC'urement 
of EMU stock by augmenting the manufacturing capacity of the 
Intf'.gral Coach Factory and putting t~ workiag of Mls. Jt!ssopa on a 
sound footing. 

2.40. The Committee are perturbed to note that the manufacture 
of electric equipment for EMU coaches, particularly for meter gauge 
coaches, eonlltituted a constrain on the production protrnlDlDle of 
such coaches at the Integral Coach Factory. The Committee &eo 

no reason why Government could not plan a produedon 
programme for electric equipment for EMU coaches at HElL Bhopal 
and Hardwar to ensure that the requirements of EMU coachf'!l for 
!!iuch equipment were met in full. The Committee stress that effec-
tive measures should urgently be taken by Government to ensure 
that the eleetric equipment for EMU coaches. parti('ularly for meter 
gauge coaches. is supplied to the Integral Coach Factory 'to meet 
the full requirements of such coaches by thl" RailwaYII. 

2.41. In this connection the Committee would alliO Invite attention 
to the recommendJations made by them in Paragraphs 2.107, 2.lt8 and 
2.109 of their First Report on "'Accounting Matters" wherein they 
have stressed the need for accelerating the ,production prn,ramme of 
EMU coaches by the Railways. 
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(E)' FrefraeDey of I'1IIIDiDI of SaIturlMtD TraiDt 

2.42. The following are the details of the frequency of running 
of suburban trains during peak and non-peak hours at present as 
compared to UI50-lil:-

---_._ .. _------ .-._---_ .. --, 
City Rty. Year. Peak NOD- Total 

Houn peak 
Houn. 

Bombay. 1950-51 so 166 216, 
Western 1-5-1972 ros 396 SOl 

Bomb:r' 1950-51 62 463 525 Can 1-'-72 127 61S 742 
Calcutta 19So-S1 79 191 270 
Baliem . 1-5-72 126 468 594 
Calcutta 1950-S1 14 19 33 
S. BHtem 1-5-72 III 48 66 

Madra. 1950-S1 132 126 2S8 
Southem I-S-72 14S 176 321 
,---------_ ... - ---_._-_._-_ •.. - -------- .. --- _._. __ ... _-

2.43. The Committee enquired about the improvements made in 
reducing the minimum headway between trains at eac~ of the 
three metropolitan cities. The Ministry have stated as follows: 

BOMBAY 

Cent1'al Railw/1fI: With the improvement in the line capacity and 
availability of more stock for suburban operation, the average head-
way between the trains in the peak period improved as indicated 
below: • ~fl 
______ .... __ . __ . ·_·---·----0---_-··· ___ _ 

Year 

---...... -._._---

(in minutes) 
Local Line. Through Line. 

MOrning Evening Morning Evenin, 
Peak Peak Peak Peak 

10 10·6 

6·8 7 S ----_ .. __ ....... .. 
We.tern Railway: On the Churchgate-Andheri·Borivili section 

and Borivili-Virar section, the headway has been broug'ht down 
from '1 minutes to 4 minutes on the former and from 12 minutes to 
8 minutes on the latter. 



·CALCUTT A 

StmtJt..Eastem RailwAY: Beginning with a headway of 18 minutes 
in the morning peak and ~ minutes in the evening peak in 19&0-51, 
the same has been progressively reduced to 12 minutes in the mom-
ing peak and 19 minutes in the evening peak. 

Eastern RAilwAY: The headway between the services originating 
from Sealdah station continues to remain 5 minutes. In respect of 
Howrah Division, th.e headway has been reduced from 8 minutes in 
1951 on the Howrah-Bandel section to 5 minutes as on 31-3-1972. 

MADRAS 

Broad Gauge-Trains being steam hauled, there is not much imp-
rovement in the headway. There is also no separate exclUsive IUb-
urban section. Meter gauge-the headway' has been brought down 
from about 10 minutes in 1960-61 to 5 minutes in 1972. 

2.44. The Committee enquired whether there are any further pos-
sibilities of reducing the minimum headway between trains at these 
places. The Ministry have stated as below: 

BOMBAY 

Centrfll RAilWAy: The survey team entrusted with the study of 
Optimisation of suburban services hu also been entrusted to study 
the minimum headway attainable and recommend measures. 

Western RailWAY: With the quadrupling of track between Grant 
Road and Churchgate, the headway is likely to be brought down to 
four minutes on each of the corridors i.e. 2 minutes on the average. 
The possibility of improving the headway further is under exami-
nation by 8 Study Team, the report of which is awaited. 

CALCUTTA 
S01l.th-Eatem RCIilwAY: PossibiUty of any further reduction in the 

headway is limited due to lack of separate suburban platform at 
Howrah station as well as &eilaraterunning line for EMU trains. 

EflBtem RAilway: There appears no possibility of reducing the 
headway any further with the existing arrangeme~ts. 

However, to augment the existing raU suburban traDSpOrt. the 
construction of the underground railway from Dum Dum-Tollypnj 
has already been IBDctioned ·on 1-8-19'12 at an approximate coif of 
Rs. 140.27 crores. 
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MADRAS 
The Tamil Nadu Government has been ad~ssed to Wldertake-

more replacementl of level crosamgs by oVeJ:brldses on many of the 
sub.sections, without which any furtber r~~ijpn is not considered 
feasible. 

2.45. During evidence the Committee enquired about the time 
when the Western Railway and the Central Railway will be able 
to run two minutes service during the Peak periods. The represen-
tative of the Ministry stated that so far as tbetwo minutes service 
in the Western Railway was concerned, the quadrupling work would 
be completed by December, 1973. They would also-get the reqUired 
number of EMU stock in the next few years. They would achieve 
the two minutes service by 1975-76. F:r~uency increase would be 
proaressi.ve. It would Dot be all at one time. Gra,4uaity it w.ould be 
reduced frwa the present four-mizlut.ea ~. 

2.46. Regarding the problem of level crossing and construction of. 
over bl"4J,ges, the Chairman, Railway Board infol"Uled the ComD)ittee 
that actually this was a very serious problem which was affecting 
all the metropolitan towns and they had rea~bed a stage that unless 
these level crossing were eliminated, running of suburban trains 
would not be possible to the level it was required as it was causing 
great hardships to the road travellers, buses and cars. Also if the 
level crollliag was opened once until it is closed, the trains would 
not M able to go faat. Unless over-bridles were constructed they 
would never be able to make a real bI-eek-througb. in their 
suburban transport problem. The cost of the over-bridges had 
to be equally shared by the Railways and the State Govern-
ments. The State Governments faced two diftlcultiea-one was 
the question of land acquisition and other funds. A few years. 
ago, a separate fund was formed caUed t~ 'Railway Safety 
Works Fund' to which every year Railways allocated revenUN 
and that fund was utilised for this purpose. They hael u.nspent 
amount of Rs. 10 crores on this account. Now the Railway and 
the sate Governments bad to spent fiG.50 on this expenditure. 
The States were not able to finci aU the money for this pu.rpoae. 

Asked if they had discuned this matte!' with the Ministry of 
Transport, the Chairman, ~ilway Board stat~d th,t this requir,ed 
the support of th,e Planning Co~ssion to whom tI;ley would write 
in this connection. . 

'ftle repn!leJltative of the PJanni., CoroI»._ _ted Ulat in 
the J'ow:th Plan for the NatioDlrl Wabway pI .. tile ~ ~ted wu 
Rs. 418 crorea aud for the State I'08ds it w:M Mow .. 4iOcroreL 
The allotment of about Rs. 10 crores or so for the j)\&I'POM in view 
should not be a problem. 
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'l1Ie Chairman, RaUway Board further stated that about Rs. 50 
crores J1light be required for the next plan for this purpoae; aDd they 
had wrltten to the Ministry of Transport. They had 1IlfIested to 
the' Phmrting Commission to -allot Rs. 50 crores specially for cons-
truction' of over-bridges and under-bridges. 

The representativ~ of the Planning Commission further staled 
that out of the allotment of as. 418 crores for National Highways it 
might not be possible to spend the full amount in the Fourth Plen. 
They had not earmarked any specific amount for the oveT-bridge~ 
which form a small part of the overall plan. 

2.51. The Chairman. Railway Board pointed out that they had 
suggested that these projects should be constructed, must be identi-
fied in the same way as missing links were identified in the foad 
programme in the First and Second Plans. If something like that 
was done, there would be real progress. 

2.52. The Committee note that there has been improvement in the 
average headway between the trains in the peak period at Bombay. 
Calcutta and H_as and that the I-minute service would Prom--
sively be run on the Western Railway, Bombay by 1175-78 subject 
to the availability of requisite number of EMU stock and the work 
of quadrupline of liaes would. be completed by Dee_bar 1"73-
They abo note that the question of reducina the headway further' 
is under Mudy by the Survey Teams at BOIDbay and Caleut&a. The 
possibility of reduction of headway at Caieut ... aDd Madi'as i. limited 
due te lack of separate suburban platform at H.wnJa and leveil 
crouinp at Madras. The Commit'tee hope that wida tlaf completioD 
of the studies aiNad.y underiaken at 8om_,. u.. Cakatta. eve.,. 
endeavour would be made by the Railway. to reduce to the miD ....... 
the headway in theee cities consilJteDt with _let,. and the .... ,. 
introducinc more trains. 

2.53. As repnI. Mlulra.. the COIIn.itt_ would like tile .iI.a, 
Administntioa 'to take initiative in eo ..... tation with the Plan'" 
Coanniuiea, Ministry of Transpert and Stat. GovenuDeDt to .. raw 
up a pia fer construction of UDder /overWtdps at bapowtaDt a" 
busy level croesinp 10 a. to increase the frequency 01 ............ 
trains in thart area. 

I.M. fte (Anuaitt. have already __ ..... vuto. ....... te 
.-.,111". tille ~ ., ... and 1IIUI ... b ........ ia ..... ..... 
I.St to 3 .• ., their nr.t ..... It _ ~.bc: ................ TIler 
bette tJ.at wkII t1ae .............. 01 6e v ............... .... 
1t7 diem, It ......... pouIhIiI .. .,. .... , ........ ~ae" 
.. wad_ aM over-Iwidps and fl.' ................. n. 
numina of the trains. 
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2.55. The Committee would further recommend that the Ministry 
. of RaUways in eODllUltation with Ministry of TranIport State Govts. 
should,ideatify the m ..... 1iaka in providing UDder and over-bridJes 
on level el'Cltl8iq. which are .... periq the lIIDootb Dlovemeat II 
traftle in busy areas. The Committee stress that time-boaDd pro-
gramme should be prepared to provide these milsinC linb at the 
earliest. M. c:t f ,. • 

(F) Traetioo Power used 

2.56. The suburban section in the three metropolitan cities and the 
traction power used are given at Appendix III. 

2.57. Whiie in Bombay area the suburban traffic is carried entirely 
by electrical multiple unit trains and Secunderabad area entirely 
steam trains, in the Calcutta area the traffic is carried partly by 
steam services and partly by electric multiple trains and push and 
pull trains hauled by electric locomotives. In Madras area, on the 
broad gauge section, suburban traffic is moved by steam traction and 
on the meter gauge section largely by electrical multiple units trains, 
with some trains of conventional coaches hauled by electric and 
~team engines. 

2.58. During evidence the Committee enquired why steam services 
are still being used for the carriage of suburban traffic in Calcutta 
area, the representative of the Ministry stated that there were three 
sections in Calcutta which had not been electrified. They were 
running steam services in those sections. They would not get a 
reasonable return if they invested money on electrifying those sec-
tions. As regards using diesel engines on these sections, the witness 
informed the Committee that they were using diesel engines only on 
long distance mail and express services. They also did not have 
sufficient diesel engines to use in suburban trains. 

2.59. In reply to another question as to why in the Madras area 
BG section, suburban traffic is moved by steam traction and not by 
diesel engines, the representative of the Ministry stated that the 
reasons for using steam traction instead of diesel traction in the 
suburban trains was that they did not have sufticient diesel 
locomotives. 

2.60. The Committee note that steam traction is used in some see-
-tions of Calcutta and Madras for suburban traBle as eleetrifteatiOD of 
those HCtions would net yield a realOn.It) ... tu .... t. tbe Railway .. 

. They also Dote -that .eeeI eqiaea are not used on thete seetioaa due 
..... lr ....... vailaWUty. 'die Committee coasldei- tbat in clecidiag 
tile type of traetla .to .. tiled the Railway .hOuId take iDto ace01Ult 
.... needs of tnIle, both pa __ M,. aad pod.. ID ....... to tbe 
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suburban trame, tbe Committee have already reeollilnended ill Para-
grapb 1.28 tbat Government should aim at providing quick, cheap 
and sure means of transport to the commuten to metropolitan cities 
and that the question whether financial cost and the losaes, if any, 
incurred on providinc such services should be borne by the RaHways 
or some other authority, should be decided' by the Government sepa-
rately. The Committee would like the Railway!! to study the re-
quirements of frame on these sections with a view to determine tbe 
trat'tion needed to haul that traftie and provide tbe same 10- cope with 
the growing trafftc to relieve coagestion and ovcrerowdinl. In the 
meantime the Committee reeommend that Railway shoulcl"'put diesel 
engines on these section, on a priority basis, particularly durinC 
peak hours to meet the needs of suburban traffic. 



CHAPTER m 
CLASSES OF ACCOMMODATION AND OVERCROWDING IN 

SUBURBAN TRAINS . 

A statement indicating the classes of travel provided, carrying 
capacity of each class and the maximum occupation during peak and 
non-peak hours on the suburban trtlin service. in the metropolitan 
cities of Bombay, Calcutta and Madra .. is at Appendix IV. 

3.2. It will be noticed that at present First and Third Class travel 
is provided in the suburban services at Bombay, Calcutta and Madras. 
The maximum occupation during peak hours on the suburban trains 
services itl third class at Bombay varies from 170 per cent to 200 per 
cent, at Calcutta from 114 per cent to 179 per cent and at Madras 
from 200 per cent to 349 per cent. 

3.3. The Ministry have informed the Committee that during peak 
hours there is heavy overcrowding in Bombay and Calcutta suburban 
services despite large investments undertaken to augment the 
carrying capacity on these suburban routes right from the First Plan 
period. 

3.4. A statement showing the daily average number of season 
ticket holders and ordinary ticket holders travelling by different 
classes in the cities of Bombay. Calcutta and Madras during the 
years 1968-69 to 1970-71 is at Appendix V. 

3.5. It will be seen from Appendix V that out of total of 24 lakh 
passengers . travelling daily on season and ordinary tickets in the 
three cities of Bombay, Calcutta and Madras during 1970-71, 22.9 
lakh passengers of both categories travelled in third class. It will 
further be seen that the number of ordinary first class passengers is 
insignificant at the three places. As regards first class season ticket 
holders while their number is insignificant at Calcutta and Madras, 
it is less than 119th of the third class season ticket holders at Bombay. 

3.6. During evidence the Committee enquired whether the Rail-
ways had devised and implemented any short term plans to reduce 
overcrowding in the suburban trains. The representative of the 
Ministry stated that apart from the Rapid Transit System, they had 
been taking various measures to relieve the overcrowding. But 
whatever measure they had taken, had been inadequate because the 
city population had been increasing disproportionately more than 
the measures which they had taken. They had increased the 
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number of trains and the number of coaches. In Bombay area they 
had now nine coaches instead of eight coaches. They had also accele-
rated the speed of trains with the newer stocks which had been put 
in replaCement of the old ones. Because of acceleration in speed 
there had been increase in the number of trips of each rake. They 
had been thinking in tenns of modifying the existing coach designs 
so that seating could be on the periphery and the central portion' 
could be used only for standing. When the new rakes were ready 
from Integral Coach Factory and Mis. Jessops, they would be able 
to increase the number of suburban trains during peak hours from 
about 45 to 80 on the Western Railway. as a result of quadrupling 
between Grant Road and Churchgate. 

3.7. When asked whether there was a proposal to design some 
coaches which could be used only for standing passengers, the repre-
sentative of the Ministry replied that condition today were that 
whether you take the tirst class or the third class, they will go jam 
packed. They were interested in more train services and more 
capacity. They did not think any change in design would make any 
difference at this stage. 

3.8. The Chairman. Railway Board further explained that the 
difficulty was that the same rakes made trips all over the section. 
They would be used not only for the peak periods but also for off-
peak periods. Again if they removed the seats entirely, it would 
not be a very popular move. In fact even the proposal of seats on 
the periphery and aisle for standing was not accepted by the Subur-
ban Users Committee in Bombay of the two Railways. They were 
trying to experiment with coaches which would enable more people 
to travel. 

3.9. The Committee enquired about the number of first class and 
third class bogies on the suburban trains and the reaaons for having 
two classes of travel and what would be the increase in the passenger 
capacity if the existing first class bogies were converted into third 
class bogies. 

3.1 O. The representative of the Ministry stated during evidence 
that on the Central Railway they had 362 third class and 133 compo-
site first and third class coaches on the Western Railway. they had 
228 first class and 95 composite first and third class coaches in 
Calcutta area on the Eastern Railway,' they had 514 third class and 
180 composite first and third class coaches on the South Eutern 
Railway, they had 102 first class and 34 composite first and third 
class coaches. It has further been stated that in a 4-bogie train 
there is one first, class compartment carrying 52 passengers. The 
other compartments of this 4-bogie train are entirely for third c:lass 
passengers. The third class compartments carried 760 passengers. 



30 

3.11. Asked what would be the addition in accommodation if the 
first class is converted into third class, the Chairman Railway Board 
stated during evidence that "if that is converted into third class, the 
additional number of passengers to be accommodated would be 
marginal. It would be about 10 to 20 per cent more." 

3.12. The Committee further enquired if some trains during peak 
hours could consist only of third class compartments whether that 
would lessen overcrowding. The Chairman, Railway Board stated 
that they could not have different composition for different trains 
on the suburban services. The same rake runs on various sections 
according to a system of rotation before it went for periodical over-
haul in the workshop. There should be a standard unit and that 
must apply to all trains. 

3.13. Asked if it was possible to have some Janta trains during 
peak hours so that more passengers could Qe accommodated, the 
Chairman, Railway Board stated that it would not be possible to 
have some J anta Trains and some with first class. Either the first 
class should be completely abolished in suburban trains or it should 
be reduced to the very minimum. 

3.14. The representative of the Ministry further explained that 
each coach must have the same type of accommodation because they 
were rotating very fast otherwise it might happen that a first class 
ticket holder might come to the station and may not find first class 
in the train. Every train must have that. accommodation. 

3.15. In a written note the Ministry of Railways have furnished 
the following further information:-

"The carrying capacity of suburban coaches used in the cities 
of Bombay, Calcutta and Madras is mostly in standing 
rom. Seats provided even as per present layouts pro-
vide for a small fraction of the total carrying capacity of 
the coaches. 

The number of seats provided is more or less same in the first and 
third class compartments for the same area. By conversion of first 
class to third class, therefore, additional seating capacity will not be 
available and standing room in the two classes would not be subs-
tantially improved. 

The question of providing increased standing accommodation and 
seats only on the alongside of the coaches is under the consideration 
of the Railways Design and Standards Organisation. This involves 
strengthening of the underframe. springs and suspension arrange-
ments and the details are being worked out." 
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3.16. The Committee desired to know classlclasaes of travel 
available on suburban trains in foreign countries like U.K., France, 
Germany, Japan, Canada, USSR etc. They have been informed that 
no information is readly avai'able with regard to the ellIS of 
accommodation in other ·countries. 

3.17. The Committee regret to DOte tbat ther, is heavy over. 
crowding in suburban tn_ ia Bombay, Caleu .... ud Madr ... parti. 
cularly ~ peak Dun. They DOte that studies have been under· 
taken for provifli... Mass Transit Sys&e1DS in theM eities aDd tbat 
Mass Transit System for Calcutta bas already been sanetioned. The 
Committee are aware of the limi.ation. in mcreasina tbe train 
services and reducing bead ways of tbe suburban trains in tbew. cities. 
In the earlier Cbapter they have Ul1red the Railway. to take eleetive 
mellSures to provide _e suburban serviees fOl' ear~yiDc iuburban 
trafllc to .he exteRt possible. 

3.18. The Committee are however concemed to note that tl~ 

number of suburban trains on tbe Section between Grant Road and 
Churcbgate in Bombay would be increased during peak houn from 
45 to 80 by the Western Railways, only when new EMU rakes become 
nvailable from Integral Coach Factory and MIs. Jessops wbich will 
take time. Tbe Committee are surprised tbat no advance planninr 
was done by the Railways to order the manufaeture of EMU cORches 
and to ensure their availability fof' runninr additional number of 
trains on this Section well in time of the completion of quadrupling 
of the lines on this Section. The delay in runninl the additional 
number of trains. for want 01 adequate number of EMU stock, 
would result in non-utilisation of line eapacity which bas been creat-
ed at heavy capital cost, apart from causinl delay In providilll rollef 
from overcrowding to the suburban passenael"S on this Section. The 
Committee recommend that effective measures should be taken by 
the Railways ...... ently to ensure that suflicient EMU eoaches are 
made available by the lategral Coach Factory and MIs. Jeuopl by 
stepping up their production, to run tbe additional trains by the 
end of 1973. 

--... -.... - ... -.. -.. -.-~.---.--.- ... ---~ ... -- .. -
----;A;-~b;timc ~-iaclu~~~;;fi~~i;~;j;-h.~he. n Mf.ted hy rlw Mini~lry of Railway. 
thlt "h mOl! foreiln c >untfi05. there aro two cl~IS-A orulv<1 in suburban I' rvkn. 
for instance, U. K., Franc'. Canada. U. S. A .• Gennany. Italy _ and Jlpan. Mc~ICI 
Tran,port ::;ystem •• however. hwe only one Clas!'. '!llcrpt the M.etro ill Pari" whICh 
has two cla,su. It may be m,nlioncrd that the prClpOled Metro In Calcutt. wlJl all" 
hwo nnly "ne cl.~,". 
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3.19. The Conunittee note that at present two classes of travel-
first and third-are provided on suburban trains in the three cities 
of Bombay, Calcutta and Madras. They find that out of a total of 
24 lakhs daily suburban passengers in Bombay, Calcutta and l\ladrMs 
during 1970-71, about Z3 luhs are third class passe ... gers. The Com. 
mittel' feel that suburban travel, which is for short duration, and 
is mostly utilised by third class passengers, should be mass-oriented 
and should provide one c1a!ll!i of travel only. Apart from marlinal 
increase in capacity in the suburban trains, the abolition of first 
class travel, would also result in less expenditure on eonstruetion 
and maintenance of H ... t delIS coaches on these trains. 

3.20. The Committee need hardly point out that while in'troduc-
ing one uniform class on lulnlrban trains, due care should he exer-
dsed to see that ladies and children under II!, are provided adequate 
accommodation by continuing to earmark separate compartments for 
them . 

. 321. The Committee note that the question of providin& increa-
sed standin,r accommodation in suburban trains ha.Ii been under con-
sideration of the Railway Desi&n and Standard Organisation for a 
considerable time. They are constrained to observe that the R.D. 
S.O. has not taken up this problem on a priority basis, which it de-
served. The Committee recommend that the KDSO should examine 
wilhout delay how best accommodation in the existing EMU coaches 
cuuld be optimised and evolve a Dew desien suited to requirements 
for future EMU coaches. While increasinl' the capacity of these 
coaches particular attention should be paid to the problem of ade-
quate ventilation and safety. The Committee have no doubt that 
in evolviug the new layout of EMU coaches (or suburban services 
K.D.S.O.IRailways would keep in view that latest technological 
developments and lay-outs of similar rail coaches in foreign count-
ricII. 

3.22- n.e Committee have no doublt that before introducing eoa-
cheswith the new lay-out on an intensive seale, they would be tried 
on pilot basis so as to ascertain the passengers' reactions as aillo to 
ensure that they subserve the purpose of providing maximum com-
(urt. safety and optimum uttliution of space. 



CHAPTER IV 
SUBURBAN FARES, EARNINGS AND LOSSES 

(A) 8ubuI'ban Fares 
'l'b.e.term 'suburban fares' refers to the lower seale of season ticket 

fares applicable in Bombay, Calcutta and Madras areas. These spe-
cially low season ticket fares were introduced by the Company RaU-
ways originally operating in these areas. The suburban season ticket 
fares in Bombay, Calcutta and Madras were not only di1ferent from 
the season ticket fares charged elsewhere but alao inter H. When 
the Company Railways were taken over by the Government, these 
special scales of fares were allowed to continue considering that any 
attempt to bring them on par with the season ticket fares for other 
seCtiOIlS would involve a steep increase in the suburban fares to 
which the local population had long been accustomed. Hence, with-
out touching the basis of charge, these suburban seeson ticket farea 
were increased from 1.4.1948 onwards by ad hoc percentages. 

4.2. As stated above, the suburban season ticket fares in theae 
three cities also were not uniform. This diversity was ended in 1989 
in respect of first class season tickets by prescribing a uniform scale 
applicable in the three cities. The third class season ticket fareI 
still remained different. Arnong these, the third class suburban 
season ticket fares in force in the Bombay area were about the chea-
pest and those in the Madras area the highest. With eft'ect from 
15,4.1972 the fares in the Bombay and Calcutta suburban areas have 
::lIsa been revised and now the fares in the three cities are uniform 
upto 48 kms., beyond which they still differ to some extent. 

4.3. Given below is a comparison of the subUrban monthly season 
ticket; fares with the non-suburban season ticket fares: 
(i) l.t Claq Fares: 

Distance 
(Kms.) 

-_._._--- .-... _--
I 
3 
~ 

10 
15 
20 
2S 
30 
40 
50 
60 
70 
80 

Suburan Monthly Non-.uburbln Mon-
Seuon Ttdaet PII'eI tl1ly II&!IIOII Ttc:Iret 
in BombIY. Calcuttl Fires 

and Madra • 
. _---------_ ..... _._---_ .. _ ....... --.... _-._ .. 

. . 

R •. 
10·00 
10'00 
10-00 
14' 50 
17' 50 
23'00 
27'00 
u·oo 
34- 50 
4"50 
49'00 
,,'00 
60'00 
M·oo 

lb. 
10'00 
10'00 
10'00 
14'50 
17'5° 
24'00 
29'00 
33'50 
37- 50 <46.(1) 
504'00 
62'00 
69'00 
77'00 _______ .... __ . ____ 0_._.·-_·_-_·-
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(U) THIRD CLASS ---_._----- .---. -- .... _ .•.. _------ --.-..... -_. ---- --.- .. 

Diltanoc Suburban Monthly Season Ticket Non-Subur-
(Kma) Faret in ban Monthly 

SeasonTic-
Bombay Calcutta Madras Itet Fares. 

RI. Ra. Re. RB. 

I 2'45 2'45 2'45 2'70 
3 2 ~5 2'25 2'45 2,'70 
5 3' 5 3,65 3'65 3'65 
8 4'40 4'40 4'40 5'25 

10 "65 5'65 5'65 5'70 

IS 7'00 7'00 7'00 7'85 
ao 8'25 8'25 8,25 9'45 
25 9'~5 9'45 9':5 11'20 
30 .. 10' 5 10'65 10' 5 U'40 
35 II' 75 JI'n II'75 14'2 

40 12'90 12'90 12'90 15'40 
45 14'00 14'00 14'00 17'45 
So 15'30 15'50 15'50 111'65 
60 16'70 17'70 17'70 21'65 
70 18'25 19'45 24'65 
80 19'65 21' IS 27'65 

"-----.. ----------------~. ~------.-~------.-.-
Note:-(1) 'l'h& fares shown above do not include the element of pas-

senger fare tax in lorce from 15-11-1971. 

(2) There are only two classes of travel in the suburban trains t'i;:, 
First and Third, Hence the above comparison in respect of these cluslie~ 
only, 

(3) Non-suburbEln season tickets are normally issued for distances upto 
80 kms, only, Hence, the above comparison upto this distance only, In 
Madras, the suburban ~ection extends upto 63 kms, only. 

4.4 During evidence the Committee enquired about the extent of 
concessions in fares given to the Suburban passengers in the Metro-
politan cities. The representative of the Ministry stated that the 
non-suburban season ticket fares were usually 15 to 20 times of the 
single journey fares, and since a season ticket holder used it at least 
for 50 times a month, he paid only 15 to 20 single journey fares as 
against 50 single journey fares which he would have to pay other-
wise. But in the case of Bombay, Calcutta and Madras, the Subur-
ban season ticket holder paid only for 9 to 15 single journey fare for 
performing 50 journeys in a month. In non-suburban case, as in 
Delhi and other Metropolitan cities, Season ticket-holders were get-
ting a concessloll-which was more than 510 Per cent, but in the case 
of Bombay, Calcutta and Madras, the concession was much more. The 
question of extending the SUburban fares as applicable to Bombay, 
Calcutta and Madras did not arise to other places because it was not 
the policy of Railways to extend these cheap fares. 
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4.5. The n.presentative of the Ministry further informed the 
Committee that it was the revenue from the Third ClIUI8 passengers 
that for~ed 86 per cent of the Passenger revenues of the Railways, 
mostly In non-:netropolitan areas. It was either they who paid far 
the loss on SUJurban Services or the loss was sublidised by increue 
in the freight rates of goods for which everybody in the country had 
to pay. It was, therefore, for consideration whether it was fair that 
the travel by the comparatively better economically placed and 
comparatively more affluent people in the Metropolitan areaa should 
be subsidised by taxing the other 95 per cent of the populatiOn, that 
is, by increasing the freight rates of goods or the third cllUl8 fares. 

4.6. To a question whether any scientific cost study of suburban 
fares had been made, the representative of the Ministry stated that 
the studies made so far, had not been too detailed because they were 
concentrating on the freight cost studies which was given priority. 
In the course of the next 18 months, they would have detailed COlt 
studies made. 

4.7. The representative of the Ministry also informed the Com-
mittee that passenger fares for the whole of India rose from 100 in 
1950-51 to 173 . .in 1971-72., whereas the Suburban fares increased by 
31 per cent only. Moreover, the increase in passenger fares and 
freight had not kept up with the increase in the cost of sta1!, steel 
and other things. The increases in suburban fares had lagged far 
behind. The cost of staff increased by 182 per cent in 1971-72· 
whereas the passenger fares had gone up by 73 per cent. The Sub-
urban fares had not even gone up by 73 per cent. They had gone up 
by 31 per cent only. 

4.8. The Committee enquired about the reasons for difference In 
third class Suburban season tickt!t fares beyond 48 Kms. in the 
three cities of Bombay, Calcutta and Madras. The representative of 
the Ministry stated that it had a historical background. When the 
suburb~ fares were quoted, in the beginning, in Bombay. Calcutta 
and Madras areas, each of the company quoted di1!erent farel. 
Therefore the disparity was there. Later on in 1948, the Railways 
standardised the fare structure, but they could not do so in the case 
of Season ticket fares. In the First Class fares, the Season ticket 
fares were made uniform in all the three areas in 1989. In regard 
to the· I1Ird Clau, they made an attempt In 1970-71 but they had to 
withdraw it, when it was being discussed in Parliament. In 1972-73, 
Budget propolfds again, they made an attempt and did it in the cue 
of distance upto 48 Kms. As a result there wu an increase of Rs. 
2.15 in Bombay, and in the Calcutta area, there waBan increue of 
FtI. 1. Ii. 'l'bey bad not lone beyond that. 
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4.9. The COlnmittee note that the season ticket fares chueed from 
the suburban passeneers in the three cities of Bombay, Calcutta and 
Madras are lower than those charged from non-suburban season 
ticket holders in other citie!;. These fare!; generally range from 9 
to 15 single joumt.-y fare!; for performing :;0 journeys in a month 
in thetle cities, compared to 15 to 20 single journey fa~ cbarpd 
from non-suburban season ticket holders. The Committee are sur-
prised to note that the suburban season ticket fares in the three 
cities were nOt also uniform. While these fares, in respect of fint 
clus season tickets, were made uniform for all distances in the 
three cities in 1969, the third class suburban seaSon ticket fll1"es 
were made uniform in April 1972 upto 48 Kms. only, beyOlld 
which the fares still differ to some extent. The Committee feel 
that the diversity in the suburban season ticket farea in the three 
cities should not have been allowed to continue indefinitely alter 
the Companies Railways were taken over by Government. They 
recommend that the diversity still existing in the third clus 
suburban season ticket fares, should be removed Rnd uniform fares 
sbould be prescribed in 'the three cities. 

4.10. The Committee note that no scientific cost study of the 
suburban fares has been made by the Railways so far and that the de-
tailed cost studies, undertaken by the Railways, would be completed 
in tbe next 18 months. The Committee recommend that earnest 
efforts should be made to conlplete the cost studies of passenier 
fares expeditiously. At the same time, they would like the Railway .. 
to determine the cost of suburban services separately from those of 
other passenger services in view of the fact that the assets on the 
suburban services i.e.. line capacity, locomotives, coaches etc., are 
used. very intensively and, therefore the operating ratio of the subur-
ban services may well be lower than other passenger serviees. AftEr 
the study has been completed, the Railways may examine to what 
extent it would be poslible to adjult the fare structure of the subur-
ban services, keepinc in view the desirability or providing cheaper 
travel to suburban passengers. 

4.11. The Committee have pointed elsewhere in the Report that 
they attach highest importance to the proviliion of adequate trana-
port facilities in the metropolitan areas in the interest 01 planned 
development. The Committee have no doubt that if GovemmeJlt 00 

consideration of aU upects, feel that fares should be kept lower than 
the cost. a suitable decision would be taken in consultation with eon-
cerned aathorities. particularly. the Planning Commission. Ministry 
of Finance and State Governments. The Committee woull' also like 
the Govt. to make a study as to the extent to which otlier railway 
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systems in foreip eoantries prnide 8U__ travel faelUties at a 
rate lower than their eoat and hew their deIrits are met. 

(B) £aminp and I.-

4.12. The results of working of the SUburban services during the 
last 5 years are given below: 

(in crorea of rupees) 

1966-67 1967-611 1968-69 1969-70 1970-71 

Bombay area. (-) o· 7fJ (-) I' 7a (-) ao6 (-) a'17 (-) J'O 

Calcutu (-) 6· 83 (-) 6· S5 (-)4 .B:z (-) 7' 37 (-) 9' 35 

Madril (-) 0'95 (-) 1·06 (-) I' 27 (-) I' 51 (-) 1'19 

TOTAL (-) 8· 57 (-) 9 33 (-) Ii· IS (-)11' OS (-)11' " 
.. _--- .... - ." .. " ...... _- ". -.--_. -.. -

4.13. The Ministry have stated in 18 note that &epa.rate accounti 
of income and expenditure of the Suburban services for each of the 
three cities were not maintained. Since a number of itema of ex-
penditure were common to both suburban and non-suburban traftlc, 
it would not be possible to completely segregate the expenditure for 
suburban services alone, except on 8 broad approximation. Further, 
the labour involved in such an exercise would not be commensurate 
with the results achieved. However, a procedure had been devised 
to work out, proforma, the income and expenditure of these services 
and the information thus obtained was considered broadly suftlcient 
for making an analysis of the economics of these services for mana-
gerial purposes. 

4.14. Explaining the procedure followed for working out pro-
forma, the income and expenditure of suburban Services, it has beea 
stated by the Ministry that Suburban Services in the Metropolitan 
areas consist of two different models-Electric Multiple Unit Ser-
vices (EMU) and other services (run in these notifted area u Sub-
urban Services) by Conventional Coaches (Non-EMU) M'ethock 
uled in making the Profit and Loss Analysis are described below In 
brief: 
<a) EMU SEltVICES 

(i) Ordinary WOTking Expenses-For evaluation of the cost of 
operation of the EMU services, direct costs such as the entire ex-
penditure on a station or section served only by EMU Services, in-
cluding cost or staff working solely for the EMU Services and cost 
of repairs and maintenance of the EMU stock, are allocated to th_ 
services. Where the services are confined to a particular Division, 
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the exp~nditure of the Division only is taken into account for work-
ing out the costs instead of the total expenditure on the entire Rail-
way. In respect of repairs and maintenance of Civil Engineering 
assets including track, the allocation is made between EMU, other 
coaching and goods services on the basis of the respective gross tonne 
kilometres multiplied by the average speeds of the respective trains. 
In the case of joint staff common to EMU services as well as other 
coaching services, the pay and allowances of such staftare appor-
tioned in the ratio of number of respective trains run. On the Elec-
trical side, the cost of electric energy consumed is apportioned in 
the ratio of power consumption of EMU Services to the total power 
consumption by all services under electric traction. The expenses 
under repairs and maintenance of overhead equipment, etc. are ap-
portioned in the ratio of train kilometres of EMU Services to the 
total train kilometres and shunting kilometres of all services under 
electric traction. General overheads are then allocated on pro-rata 
baSiS, viz., in the ratio of the expenses apportioned to EMU Ser-
vices to the total expenses of the Division. 

(ii) Depreciation-Depreciation charges are calculated for EMtT 
stock on the present-day cost on straight line basis, taking nor-
mal life of the assets as 25 years. For other assets, the amount of 
depreciation is calculated on the basis of the booked cost, 8S the pre-
sent-day costs are not susceptible of suitable assessment. The de-
preciation charges, so distributed, aggregate to the -booked amount. 

(iii) Dividend-Interest charges for EMU Services are first cal-
culated on the booked value of the assets charged to the capital to 
the end of the year, at the rates prescribed for calculating dividend 
to the General Revenues. These arc then adjusted pro-mta to the 
actual dividend payments to the General Revenues. 

(b) NON-EMU SERVICES-SUBURBAN-'Expenses of non-EMU 
coaching services are not available a.t present separately·for subur-
ban and non·suburban services. So, the average cost of hauling • 
coaching train one kilometre is calculated from which the cost of EMU 
Services is excluded and a revised cost per train kil'ometre for non-
EMU coaching services is obtained. To this general cost of non-EMU 
coaching services, certain correction factors are applied to accord 
with the intensive use of rolling stock and other assets and on the 
suburban services, viz.: 

(i) Increased fuel consumpti~ on the suburban services. 
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(it) Increase in cost of repairs and maintenance, depreeiatioD 
.and interest charges due to intensive utilisation of coaches. 

The correction factors have been decided based. on ad hoc studies. The 
total costs are then obtained by multiplying the average cost per 
train kilometre as arrived at above by the booked time-table train 
kilometres of the concerned Railway. 

EARNINGS 

4.15. Passenger earnings accounted through season and ordinary 
tickets, as are identifiable to suburban services, are taken into ac-
count. . 

4.16. The Committee enquired about the broad details ot income 
and expenditure on the Suburban Service in the three metropolitan 
Area of Bombay, Calcutta and Madras during the year 1970-71. The 
Ministry have furnished the following information:-

Bombay Calcutta Mldr.. Total 
~a uca area 

I. EXPBNDITURE 

(a) Ordinary workinl expenses IS'18 12'91 2'50 30'59 

(b) Dc~rec:iatioa c:hargu 2'50 246 0' 34 ~. ~o 

(c) Dividend charpll 2'43 2,66 0' 37 5'''6 

II. EARNINGS 19,10 8,68 2'02 29'80 

III. NET DBFICIT SURPLUS (-) 1.01 (-) 9' 3S (-P '19 (-)11' 55 
... ----.-.--.-~~,-.. --.. - .. --- -_ ..... - ~--.---. -'-~-.-' ..... - .. - '." ... _ ...... , .... _--_ .. -._._ .. . 

NOT!: Ordinary working expenses include appropr:alion 10 P.ntion PWld. 

4.17. During the evidence the Committee enquired about the 
steps taken by the Railways for avoiding losses on Suburban Ser-
vices. The Chairman, Railway Board stated that it depended upon 
the extent of overcrowding and the extent of occupation for the 
l"eturn journey. In Bombay, in the initial stages when the fares 
compared to the cost of living were high, the return trains were run-
ning more or less empty, but with the dispersal of the ind~try and 
increase in overcrowding, the losses on account of increased costa 
had been controlled to some extent. If they tried to remove the 
overcrowding and provided services to an extent where overcrowd-
Ing was eliminated. then they, might have to increase monthly fares 
to something like twice or thrice. 

4.10. Asked about the reasons for decline in earnings in Cal-
cutta area from aeason ticket holders in 1970-71, the repl'nentattve 
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of the Ministry stated that the conditions were 80 disturbed in that 
Mea that some of the industries had closed down and the activities 
were not normal and therefore it affected the Railway traftic. AB 
soon as the law and order became normal, the Railway earnings had 
also gone up. 

4.19. With the improvements in the conditions there had been in-
crease in traffic in 1971-72 and it further increased in 1972-73. 'nle 
number of passengers from 1st April to 2IOth September which was 
114 millions in 1971-72 increased to 131 millions in 1972-73 during 
the same period. In 1971-72 the earnings were Rs. 377 lakhs which 
Increased to Rs. 499 lakhs in 1972-73 durihg the same period. 

The representative of the Ministry added that the· reasons for 
higher losses in the Calcutta area were that in the Eastern region 
the suburban services were spread out. The utilisation of the tracks 
and rolling stock etc. was much better in Bombay than in Calcutta. 
The number of passengers and also the occupanycy of coaches in 
Calcutta area was less and worked out only to 40 per cent, compared 
with the intense occupation and utilisations in Bombay. Another 
factor was that in Bombay, there was plenty of return traffic and 
greater spread of peak hours, whereas in Calcutta it was not 80. The 
cost of electric energy in Eastern region was almost double that in 
the Bombay area. Further law and order problem which led to 
ticketlesa travelling was also important in this area. They had 
brought the monthly season ticket in Bombay and in Calcutta 1x> the 
level that prevailed in Madras from 15th April, 1972·. There had been 
some upward revision of the fares in Calcutta and Bombay. They 
thought that the collections would improve in this area. But the 
losses would not come down very much because ~here was compa-
ratively low rate of utilisation of track and rolling stock. 

4.21. Asked what measures they would suggest for effecting eco-
nomy in the working expenses of the Calcutta area, t.he representa-
tive of the Ministry stated that any measures that could have been 
taken, would certainly had been taken by them. This matter was 
always under constant review. There was more maintenance ex-
penditure, increased fuel consumption due to frequent stoppages at 
short distances etc. There were various checks. counter-checks and 
balances and financial scrutiny at various levels. They had exer-
cised all kinds of cuts on unnecessary expenditure, reducing contin-
gencies and so on. But necessary maintenance expenditure had to 
be incurred in the interest of safety. 

4.22. In reply to a question whether the present system of acc-
ounting of suburban services was satisfactory particularly when 
losses on this account were stated to be of the order of over Rs. 12 



41 

cro~es ~nd wh~ther they had employed any specialised agency to 
adVIse In working out a system of maintenance of accounts of Sub-
urban Services. The representative of the Ministry stated that a 
meticulous system of accounting for receipt and expenditure and 
costing of suburban services might not be possible because many 
items were common to both suburban and non-suburban services 
like the station staff, track maintenance, signalling etc. So th~ esti-
mated and apportioned the cost approximately. They had not en-
aged special agency for this purpose. A World Bank Team of con-
sultants went into the matter in some detail and said that they were 
proceeding on the correct lines. They wanted the Railways to in-
crease the costing staff and the num'ber of costing cel1s. As it involv-
ed expenditure and the Railways were in the red, they were going 
a little slow. They had recently sanctioned the staff and the cost-
ing cells would be in full position. 

4.23. It was stated that the figure of Rs. 12 crores loss was a rough 
and ready figure. Some of the assumptions made. were too broad. 
They would break them into details and go by apportionment. 

Residential Card Passes and Concessio~l Season Tickets 

4.24. The Committee enquired about the number of Railway em-
ployees allowed duty passes to travel on suburban trains in these 
cities and their approximate population in these cities. The Chair-
man, Railway Board stated that the pass holders were of two types. 
One was the person who travelled on duty and the second one was 
tht! category where people were given this concession to enable them 
to go to oft\ce and return home and tQ send their children to schools 
and hack. All these passes were issued by a very large number of 
offices and they had not been able to get the exact figures. The 
approximate figure was about 95,000, in all. 

4.25. A statement indicating the number of officers and other em-
ployees employed in the Headquarters and other Railway establfah-
ment at Bombay, Calcutta and Madras and their suburbs as on 
1st April. 1970, 1st April, 1971 and 1st April 1972 is at Appendix VT. 

4.26. It wi11 be seen from the Appendix VI that the total number 
of persons employed (excluding casual lahour) as on 9t April ]972 at 
Bombay, Calcutta and Madras was as follows:-

Bombay 

Central - 41,108 
Western - 27,249 



caZcuttll 

Eastem-66.884 

South-Eastern- (Information Not received). 

Madras 

Southem-34,366 

4.27. The Ministry have also informed that all the officers and 
railway employees in the above cities are issued residential card 
passes and concessional season tickets at 113rd the public rate to en-
able them to travel daily between their place of work and residence 
over the sections where it was enjoyed by the staff prior to 14.12.1953. 
No employee working in the sections where this was in vogue on 
14.12.1953, is excluded from this privilege. 

4.28. Dependents of railway employees are not entitled to resi-
dential card passes. Casual labour are not issued such passes ana 
ticket orders except a few by the Southern Railway. Such passes 
or ticket orders are also not issued to dependents on all Railways 
except the South Eastern Railway where a few concessional ticket 
orders are issued. 

4..29. The Committee are concerned to note that losses on subur-
ban services in the three cities of Bombay, Calcutta and Madras are 
increasing year after year and that in 1970-'71 these losses were al'l5eS-
sed at about ft.'!. 12 crores. The losses in Calcutta area have been tbe 
highest and amounted to over Rs. 9 crores in IWlO-71. The Com-
mittee are perturbed at the high incidence of losses on suburban ser-
vices in the Calcutta area. The Committee would lib the Railways 
to analyse the causes of these abnormal IOMes and to reduce the . 
same by effecting utmost economy In expenditure and increasing re-
venue earnings by plugging leakages like ticket1ess travel etc., in 
that area. They hope that with the improvement in the law and 
order situation in the Eastem Sector, it would be possible for the 
Railways to show better results in future. 

4.3D. The Committee note that the figures of losses on 'Suburban 
Services' assessed by the Railways are a 'rough and ready figure' 
and indicate 'broad approximation' only and that no separate accoUDts 
of income and expenditure on 'Suburban Services' are maintained 
bY' the Railways. The Committee further note that the Railways 
are setting up costing cells as a result of the recommendations by 
World Bank Team of Consultants to improve cost accounting on the 
Railways. The Committee hope that with the setting up of these 
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cells, it would be possible for the Railways to review their methodo-
logy of costing of 'Suburban Services' with • view to introdute re-
finements and accuracy in the method of costi..,. The Committee 
have already suggested that the costin, of suburban services shoUld 
be done separately 80 that the real loSses on running of these ser. 
vices could be determined with _curacy. 

4.31. The Committee flnd that free residential card passes and con-
cessional season tickets at 113rd of public rate, are issued to Railway 
oliters and employees at Bomby. Calcutta and Madras and that 
the number of such passes and concessional tickets in It'71 was over 
1 lakh. The Committee suggest that while assessing the losses all 
'Suburban Services' the cost of free residential card pasIes and con-
cessional season tickets issued to the railway oftlcers and employ ... 
at these places should also be taken into ateoant before arrivin, at 
the figure of losses 10 al to present a correct picture of the opera-
tional results of these services. 



CHAPTER V 
TICKETLESS TRAVEL 

The Committee enquired about the extent of ticketless travel on 
"Suburban" trains in metropolitan cities IUld the annual monetary 
loss on account of such travel. The Ministry have stated that in the 
survey conducted in 1967-68, it was assessed that the extent of ticket-
less travel over the Indian Railways was about 5.2 per cent. Subse-
quently, massive raids were conducted with important stations as 
bases. Larle number of ticket checking std and Police and R.P.F. 
Staft with Magistrates to try cases on the spot were employed in 
these checks and stations were completely cordoned oft. Thes~ 
checks disclosed that the incidence 'Of ticketless travel was much 
higher thaJi 5.2 per cent. In order to combat this growing feature, 
an Ordinance was passed in 1969 enhancing the penalties for ticket-
less trave1. After the passing of the Ordinance and the simultaneous 
intensifying of checks, the number of passengers detected travelling 
without tickets fell frem 85 lakhs in 1968-69 to abeut 17 lakhs in 
1970-71. It is estimated that the extent of ticketless travel would 
be 'Of the dt'der 'Of 2-3 per cent. The monetary loss en this account 
on the suburban sectiens of the metropolitan areas is estimated to 
be approximately Rs. 60 lakhs to Rs. 90 lakhs based on the actual 
earnings of 1970-71. 

5.2. Separate statistics 'Of ticketless travel for suburban sectiens 
are net maintained. 

5.3. The normal methed of assessing the extent 'Of ticketless 
travel is to compare the number 'Of passengers detected without 
tickets with the number 'Of passengers travelling with tickets on the 
trains checked. The last assessment was made in 1967-68. 

5.4. The percentage of suburban trains checked by the ticket 
examiners and the number 'Of ticket examiners on the suburban 
trains in the metropolitan cities during the last three years were as 
fellews:- . .• 

A. C."",al RailfDay 

BOMBAY 
1969-70 

---_._-_ ...... --.. 

1970-71 1971-72 

(i) Perc:entagc of 8uburban train. chtcked 
daJly ... Average for three years 14 % 

(il) No. t)f TTEI. rrovidf'd 
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70 TTER are OOIIted to work IUburban 
.~ction·. daily (Avcrqe for tIu'ee 
years) --------
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BOMBAY 
19159-70 1970-,1 1971-7.1 

B. Jl'UtMfl RIJ;1rt.ttJ:y --------, 
(l) Pet.,..,... ,of IUbarbID ttaiDe 
~." ... 

(ii) No. of 'ITEa. P&VVXted • ' • - 100 nBs are ]IOIted to work 5Qburbua 
MC:lioDa dIDy (AvtraF for ~ 
yean) 

A. Easrern Rai/WilY 
CALCUTTA 

(i) Percent. of suburban trains 
daily • 

(ii) No. ofTTEs provided. 

B, StJUlh &SII", Rill/way 

checked 

(i) Percentaae of luburban trains checked 

Averqe for three y~9". 

On avcraac, 33 TTEe are provided 
daily on different auburbln aectiona of 
HOWtIh t>i\'iaion IDd J08 nBs 
on Sealdah Division (Averw,e for 
three yean) 

daily Averaae for three Y~·'._ 

(ii) No. of TTBs provided 

SourMrn Railway 

51 TTE. are J?OIled to work suburban 
section. duly (Averaae for three 
years). 

MADRAS 

(i) Percentile of suburban trains checked 
daily. Average for three ycan-MG-61 '!., 

BG-50."{, 
23 TTBs are polled to work suburbia 

section. dally (AverllIe for three (ii) No. of TEEs provided. 

. __ . ___________ ._.,~e!"'):. .. __________ ._ 

5.5. The amount of fare and penalty ·colJected on suburban sec-

tions of Bombay, Calcutta and Madras during three years 1969--70, 
1970-11 and 1871·72 were as foJIows:-

I. ee"traJ RJ"Ir»ay** 

2, IV en"." RtJi IfI1QJI 

I. Baltern Railway 

(i) Howrah Divilion 

(ii) SeaJdah Division 

2. South Eastern Railway 

BOMBAY 
-- --.-_. __ ._ .. -

1969-70 

Rio 
Pare &: 
Penalty 6,,56,006 
Fare 2,39,0'74 
Penalty 4,.13,678 

CALCUTI'A 

Pare 21,626 
Penally ,,,,0,870 
Fare 86,017 
Penalty I,S8,64S 

Fare 68,696 
Penalty 40,396 

MADRAS 

• _____ • _____ •• __ .~_ •• 4 

1~~~.!.:~ ... 
Rs. JU. 

6,96,068 8,oa,.11.1 
1,18,005 ItS",. 

3,10,884 .. ,,870 

19,361 16,133 
2,26.900 1,&oP70 

16.3$0 ,.0041:& 
1,38,390 ",32,020 

21,192 380400 
32,275 450950 
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5.6. It has been stated by the Ministry that the checking of tick-
ets of passengers in suburban trains during peak hours is very difti-
cult. However frequent concentrated checks are arranged at ter-
minals and stations on vulnerable aections by Railways ·by deploying 
a large number of Ticket Examiners assisted by Government Rail-
way Police and Railway Protection Force personnel and accom-
panied by Railway Magistrates to try cases of irregular travel on the 
spot. 

5.7. Railways have also been asked to tighten up arrangements at 
stations so that passengers are checked while passing through entry 
and exit gates and ticketless passengers are not able to escape de-
tection. Railway Administration have also been instructed to 
strengthen the machinery provided for ticket checking on Railways 
wherever necessary. 

5.B. The position is under constant watch and the results are re-
viewed from time to time. 

5.9. During evidence, the representative of the Ministry stated 
that· they had an idea of the extent of ticketless travel in suburban 
sections but the extent during peak periods, the flow and pressure 
was 80 much that it was impossible to hold up the crowd for check-
ing individually the season ticket or ordinary ticket. However in 
the suburban sections the areas of escape were less. But there was 
no doubt that compared to peak period and non-peak period, there 
would be more people slipping away in peak period. While the 
census was not possible, they had gangs of ticket examiners stand-
ing on the platform and they made spot checks and they appre-
hended the people who might be ticketless. In certain areas, the 
Railway ofticials were afraid of dealing with ticketless travellers 
like students. They did not do hundred per cent checking in sub-
urban travel. As far as Bombay area was concerned, in the subur-
ban section, the ticketless travel was not very much. The reason 
was that the bulk of passengers went on work day after day and 
they knew that the risk of having been caught one day, might mean 
a ftne of about Rs. 10 whereas the cost of the monthly season ticket 
was much less. 

5.10. The Committee enquired about the effectiveness of ticket 
checking on suburban trains. The representative of the Ministry 
stated tha.t on different sections there was a different manner of 
checking. If lesser number of trains were checked, they were more 
concentrated checks. Lesser number of T.T.Es. on more coaches 
gave greater percentage. 
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5.11. Asked if the percentage of trains cbecked and the number 
of ticket examiners were in any way related to the quantum of 
ticketless travel on the different lines, the repruentative of the MJ-
nistry stated that it might give a representative indication of the 
extent of ticketless travel. There might be sections where tun 
train could be checked-where TTEs. went to each C'Ompartment and 
checked every passenger-whereas in the suburban areas it was not 
possible. 

Booking Window, 

5.12,. The Committee enquired about the adequacy of the num. 
ber of booking windows at the suburban stations to cope with in-
creasing tramc. The MiniStry have stated in a written note that 
the Booking Windows are adequate to meet the normal require-
ments of traftlc. The question of providing adequate booking faci-
lities at suburban stations in Bombay, Calcutta and Madras areas 
has been receiving constant attention of the Railway Administra-
tions. 'Inspections by oftleers and inspeetors are made during peak 
hours to lee whether the booking facnitfes provided at each station 
are adequate and puaengen are not required to wait for an unduly 
long period in the queues which build up fairly fast during ,such pe-
riods. The facilities provided are regularly reviewed and additional 
booking windows opened when found neceuary. 

5.13. The rush of traftle at suburban statiODa II particularly heavy 
during the morning and evening hours when queues are formed in 
front of the booking counters. Some of the meuurea adopted for 
reducing the aervice time to the passengers in the queues are tn-
dicated below:-

(i) Rearrangement of booking work at existing eounters in 
accordance with streams of trame. 

(it) Opening of additional booking counter. during peak pe-
riods and on special occasions when there is heavy prea-
sure at the booking counters. 

(iii) Provision of self-printing ticket machines at busy statio&.. 
(Iv) Adoption of work study methods to streamline the proce-
. dure for issue of tickets so that the waiting time in the 

queue may be reduced to the maxtmum extent possible. 
(v) Ut.ilisation of volunteers from amongst ofBce clerk. and 

other suitable railway personnel and student, IODlldaught-
erslrelatfves of railway eJJlployeea at certain stations •• 
mobile booking clerks to work outside their dutylcollege 
hours on payment of an honorarium of Re. 1 per hour dur-
Ing short rush periods. 
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5.14. It was stated during evidence that mobile booking clerks 

with tickets and necessary change were posted who went round the 
queues and issued tickets to the passengers where they were wait-
ing. They 'were part-time .employees whom the Railways used 
for one or two hours and on holidays and Sundays. This had prov-
ed successful on the Western Railway. 

5.15. The Committee was also informed that the self-printing 
machines which were inst.lolled on busy sections where the rush was 
very heavy, were manufactured in the country. When the passen-
ger asked for a ticket, the button was pressed and a paper ticket 
was printed and issued immediately. This had been successful and 
they were increasing the manufacture of these machines. 

Token System 

5.16. To a question whether the feasibility of introducing token 
system as in the Western countries for suburban passenger had 
been considered. The Ch@irman, Railway Board stated that re-
cently they had seen a report that the P. & T., were going to in-
trod4ce the token system for the public telephones and they would 
make enquiries to see whether they could get a token system of 
correct dimension and such metal content that the value of the token 
was not likely to be higher than its actual value. 

Photographs on Season Tickets 

6,17. The Committee enquired whether the Railways affixed 
photographs on the monthly Iseason tickets of the passengers. The 
reprelltntative of the Ministry stated during evidence that they did 
not do that since the cost would be more and secondly they would 
be holding up a large number of people. At present they had a 
simpler system. Every month the ticket holder would have to sign 
his monthly ticket and a person holding his monthly ticket without 
his signature, was treated as ticketless traveller. 

5.18. The representative of the Ministry added, "I am person-
ally in favour of a system of photograph." It is my personal view 
Viat in suburban sections, if the cost factor can be overcome, and 
if people could be persuaded to bear the cost of photograph, there 
Is nothing otherwise against it. I think we would go in for that. 

5.19. The Committee note that the JDODetary lou em ticketl .. 
travel on the suburban aections of the metropolitan dties as estimated 
by the Railways was between as. 69 1akhs to B.s. " lakhs in 18'70-7L 
TIley further note tlult the amount of fare aDeI penalty collected 
from dckedelS tr.vellen in these cities h.. been increasing year 
after year which inelieates that the extent of suburban ticketleu 
travel In these areas is quite heavy. The Committee Ind tJaat the 
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pereenta,e of suburban train. cheeked varies from 14 by the Central 
Railway at Bombay to 61 On Metre Gaure section in Madras. Tbla 
underlines the need of intensifyin, checkiDi of the suburban trains 
particularly by the Central Bail"ay. The Committee trust 'that 
necessary steps would be taken hy the Railways in this rBlard. 

5.20. The Committee further note that the adequacy of the num-
ber of bookin, windows for issue of tickets to suburltan tnvellen 
is constantly under review and that the Railways. apart hom addi· 
tional windows, have installt'd self-printinl machines at busy statiou 
and have also utilised the services of part·time volunteers from 
among the sons' and daughters of the Railway employees to hsue 
tickets at certain Stations. The Committee need hardly stres. that 
one of the reasons of ticket less travel is the dUllculty in 
gettinl tickets and long time spent in the queues before 
the booking windowS. The Committee would like the Railways to 
increase the number of self-printing machines at busy stations to 
facilitate easy availability of tickets. They would also like that the 
experiment of employing part-time employees durin, rush periods 
for issue of 'tickets which had proved successful on the Western 
Railways should be tried on other Railways also. 

5.21. The Committee find that at present the suburban season 
tickets issued. to suburban travellers contain the _itnature of the 
holder. As it is very difficult 'to check the signatures of suburban 
travellen particularly during peak hours, the Committee recom-
mended that photographs of the sealJon ticket holden should be 
affixed to the season tickets which would fullitate cheeldDlr and 
would eliminaite misuse of suburban season tickets. The alllxin, of 
photolrl'aphs should be so arranged that the same photocraph could 
be used on season ticket. for a year at least. 



CHAPTER VI . 
(A) Mass Rapid Transit System 

It hal alr~ady been stated in Chapter I that the :planning Com-
mission constituted a Study Team on Metropolitan Tr8DSpo,rt in 
Oc~ober 1965 which carried out comprehensive traffic ~d transport 
a~udie~ in four me~ropolitan cities of Bombay. Calcutta, Madras 
;an~ Delhi. They identified all Rapid Transit Corridors which should 
be taken up for techno-economic feasibility study by .the Railways . 

. Based on the recommendation of the studies by the Planning Com-
~ssion Team the Railways agreed to undertake tec;:bno-economic 
feasibility studies for Mass Rapid Transit . Systems in Bombay, 
Cdlcuita, . Delhi and Madras. It has been stated by the Ministry 
that over th~ past two years, techno-economic studies and surveys 
were conducted for the project in Calcutta and Bombay. Techno-
economic studies, surveys and preparation of de.tailed designs ana 
estimates for Mass Transit Systems for Delhi and Madras would' 
commence shortly. 

6.2. The city-Wise position of providing Mass Rapid Transit 
facilities in the metropolitan cities of Bombay, Calcutta, Madras 
1lod Delhi is as under! 
Calcutta: 

6.3. Railways Metropolitan Transport Project (MTP) Organisa-
tion at Calcutta was set up in July, 1969. It was entrsuted withtbe 
responsibility of conducting-

(i) Final location survey of suburban dispersal line from 
Dum-Dum to Princep Ghat; 

(ii) Techno-economic feasibility Iltudies of the Mass Rapid 
Transit system along North-South and East-West corridol'S 
linking Dum-Dum to Tollyganj and Howrah to Sealdah 
respectively. 

While above studies were in progress, the assistance of the Soviet 
technical experts was also availed in two spells-from mid-Novem-
ber, 1970 to mid..January, 1971, and mid-November 1971 to end of 
January 1972. The Soviet team did not recommend construction of 
the suburban dispersal line as it would give only relief to the subur-
ban traffic and will not provide any substantial relief to the intra-
city traftic which constitutes major portion of the traftic in the city 

So 
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as a whole. . Instead; they strongly recommended the construction 
of a. Mass Rapid Transit System which would besides catering 
to the intra-city trafftc, also meet the requirements of suburban tra-
ffic t~at would interchange at Dum-Dum station. Taking advant-
age ot the Soviet teams' advice, the scheme fot, suburban dispersal 
line was dropped and a Project Report for the north-south Under-
ground Railway Project, linking Dum-Dum with Tollyganj, was 
compiled by M.T.P., in October 19'11. The Project was approved 
by the Government in March 19'72. While the residual techno-eco-
nomic feasibility studies are in progress, design arid construction 
work of the north-south corridor has been taken up in 1972-73, 
having an· outlay of Rs. 2.97 erores. This construction is expected 
to take seven years and would cost about Rs. 140 crores, with a 
foreign exchange of Rs. 23.7 crores. This Underground Project 
would carry 1.3 million passengers per day in the initial stages. 

Tenders reprding the main construction work were invited in 
September, 1972, whereas tenders regarding the anciHary works, like 
sub-soU boring, construction depot etc., were invited earlier by 
M.T.P., Calcutta. It haa been stated that contracts are about to be 
awarded in these cases. 

6~4. Broad details of Dum-Dum ToUyganj Underground Railway 
Project are given at Appendix VII. 

6.5. It has been stated by the Chairman, Railway Board during 
evidence that the techno-economic survey for East-West line, that is, 
from Sealdah to Howrah, was in progress. 

Bombay: .. 
6.6. Railway's Metropolitan Transport Project (MTP) OrganiA-

tion at Bombay was set up in July. 1969 and was entrusted with the 
following jobs:-

, (i) Preliminary engineering survey for a tbird terminal at 
Ballard Estate with approach line; 

(it) Techno-economic feasibility studies of a Maal Rapid 
Transit System. 

Studies regarding job (i) above were completed and report sub-
mitted to the Railway Board in December, 1970 by M.T.P., Bombay, 
who also observed therein that the implementatiop of this scheme 
should await the overall completion of the teehno~omic feasibility 
studies of th~ Mass Rapid Transit Scheme with a view to have an 
overall assignment of traiBc for thedifterent trame eorridors which 
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would ftnally be selected for implementation. Studies reprding job 
(il) above are in progress and are expected to be completed in 1972. 
During the survey ana studies of the above mentioned job (ii), tech-
.llical consultancy services of a team of Experts from London Trans-
port Executive, arranged through U.K. Government, were availed 
of by M.T.P., Bombay, from mid-April 1972 to first week. of June 
1972. The U.K., consultants, after reviewing the earlier studies and 
taking into account the present and future plans of development and 
.tra1!ic projection, made following important recommendations, which 
..are now under consideration of the Railway Board:-

(i) Optimisation of the existing suburban services with 9 car 
rake and without going in for 12-car rakes scheme; 

(ii) Construction of the Fort Market line or 'eastern corridor' 
along with additional pair of tracks along the Western 
Railway from Bandra to Goregaon and along the Central 
Railway from Kurla to Bhandup. The notional cost for 
this work is Rs. 88 ,crores and it will take four to five years 
for completion. ' 

(iii) Construction of rapid transit corridor in 1970's and early 
in 1980's, running from Colaba via Baekbay, Churchgate, 
Victoria T~rminus, By-culla, MahalaxII).i, Wodi and Mahim 
to Bandra, then turning east to Kurla, with a branch to 
Kalina and Santa Cruz Airport. This line could be built 
in separately authorised stages, the first stage being from 
Colaba to Mahalaxmi. The notional cost of the first stage 
(Colaba-MahalL"Cmi) is Rs. 100 crores and second stage 
(Mahalaxmi-Kurla) Rs. 95 crores and the branch of Rapid 
Transit to Santa Cruz would cost Rs. 27 crores. This pro-
ject is expected to take a total of 12 years. 

Delhi and Madras: 

6.7. Railways' Metropolitan Transport Project Organisations at 
Delhi and Madras were set up in July 1971 in these cities. Those 
Organisations were entrusted with the responsibility of conducting 
techno-economic feasibility studies of the Mass Rapid Transit 
System in these two cities. M.T.P., Delhi, was also asked to conduct 
preliminary engineering survey for a third terminal in Delhi. Above 
said studies by the M.T.P. Organisations in these two cities are ex-
pected to be completed in 1973. after which the detailed proposals 
will be known. 

6.B. The Committee were informed during the evidence by the 
representative of the Planning Commission that on the basis of 
techno-economic feasibility study of the Rapid Transit System for 



53 

ClllcuUa, the North South Rapid Transport Comdor had been idend-
fled and RI. 140 crores programme had been approved for the under-
ground rallw.-y for which work was proceecli.nB. The target date for 
opening the line was 1978-79. 

6.9. The Committee note that the construction of Own Dum-
Tollyganj Rapid Transit line was inaugurated by the Prime Minilter 
on December 29, 1972 and that this project is expected to be com-
pleted in 1979. 

6.10. As regards Bombay it was stated during evidence that some 
concrete measures had been taken for the development of transport 
in Bombay. The techno-economic feasibility study there was also 
at a fairly advanced stage. The Chairman of the Railway Board 
added that th,.e report for Bombay was likely to be with them within 
the next two months. The recommendation for Bombay was that 
they should conald8Z' • more metropolitan su1Mrban lines at a co.t 
or s. 90-100 crores. In addition there should be an underground 
railway constructed in two phases-the first half costing Rs. 100 
crores and second half costing another Rs. 100 crores. The suburban 
expansion in Bombay was also tied up with the decision in regard to 
the Railways' responsibility and their plea that the Railways should 
n~t be saddled with further losses. 

6.11. As regards Delhi and Madras. it was stated during evidence 
that traffie surveys were complete techno-econom.ic studies were in 
progress and they expeeted the detailed report within one year. The 
Chairman of the RaHway Board added that the tehno-economic 
studies for Delhi and Madras would also come up gradually during 
the 4th Plan itself. The representative of the Planning CommjMion 
stated that in Delhi and Madra. the corridors 0Dly, had been rough-
ly identifted. A comprehensive techno-economic feasibility study 
was in progress. In order to justify a rapid tr8D8it system. 30 to 
40,000 commuter tripaper hour was the buic minimulD requIrements. 
Unleu the traftlc Intensity reached that level the Rapid Transit 
System was generally not justified. 

6.12. The Committee enquired about the expenditure incurred 
on the survey work and the tebno-economic feasibility study in. res-
pect of the Suburban Dispenal Llne in Calcutt,a which baa been 
dropped on the advice of a Soviet Team. The Chairman, Railway 
&ard stated clurfng .evidence that the Railways ~d spent RI. 26.30 
lakhs for survey of the Suburban Dispersal Line. The Suburban 
Dispersal Line and the Rapid Transit System were identJfted bV the 
Metropolitan Transport Team to give relief to the suburban and city 
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commuters. The Suburban Dispersal Line was given higher prio-
- rity because it was within the indigenous capacity to build and would 

. take less time compared to the other thing. Accordingly. Rs. 2() 
crores were provided for the Suburban Dispersal Line in the 4th 
Plan. The Soviet Team opined that Suburban Dispersal Line would 
take 5 years as against 7 years for the other scheme. The Chairman, 
Railway Board further added that the Railways did not want to 
take the responsibility for the Underground Scheme till the financial 
aspects had been fully considered and the Railways were given 
some sort of understanding that any loss and liability on that would 
not come on the Railways. That was one of the reasons why the 
Calcutta Underground Scheme was not making any progress. Now 
that the Railways had taken up the work on Underground Railway, 
the Government had decided to drop the Suburban Dispersal 
Scheme. The expenditure on this scheme had now become infruc-
tuous. 

6.13. Asked if the period of 7 years for tne construction of the 
Dum Dum-Tollyganj line would not be too long, the Chairman, Rail-
way Board stated during evidence that this work was to be done in 
a built up area. The movement of material in a heavily built uJ: 
area where diversion of traffic was necessary, would take time. The 
estimate of the time required had been considered reasonable by the 
Soviet Consultants but they would try to do it 'as early as possible. 

1.1f. The Committee have already c:ommented upon the delay in 
undertaJdD, a detailed study of th traffic: and transport require-
ments of metropolitan cities by Govemment whlc:h initiated these 
studies ID 1985 only. 1..0 .. ran,e transport planniq for metropolitan 
regions requires comprehensive studies and c:oUec:tion of data 1'&0 

garding tramc: flows etc. The Committee deplore that these studies 
were not wulertaken by Government 'till tbe tramc: situation in the 
m.etro~lltan cities, particularly Calcutta and Bombay had reached 
a critical sta,e and bad created serious problems in tbe implemen-
tation of loftg ran,e c:omprehensive transportation plans. The Cobl-
mlttee have stresled that iDtegrated plaDS for the developmeJlt of 
adequate suburban servic:es in the metropolitan c:ities should have 
been prepared and implemented by the Government from the very 
first Plan. 

The Committee note that CODstruetion of the Dum Dum-TollypDj 
underlround railways a't Calcutta is heiDi undertaken by Govern.-
ment and il expeetecl to be completed by 1971. The Committee 
would like to point out that the c:onstruction of an underground rail-
way sYltem which is a new tec:hnologlc:al veDture in the countrY, 
particulary in con,ested elty Uke Calc:utta, . is a challenging task 
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and would pose numerous problems. They would therefore like to 
emphasise that the Metropolitan Transport Authorities, incbarge of 
the Calcutta Project, should plan the time scbedules of the various 
stages of construction of the underground railway in a realistic 
manner and keep a close wa'tch on the progresS pf construction 10 
as to ensure that it is completed within time, if not earlier. It is 
also necessary that the cost of construction is kept under constant 
review to ensure that the expenditure incurred in no case exceeds 
the estimates. 

6.15. The Committee need hardly stress that Government should 
make earnest efforts to provide facUities for suburban travel at the 
most competitive and reasonable rates. 

6.16. The Committee note that the tec:hno-eeonomic: lurvey for 
the East-West line i.e., from Sealdah to Bowrah is in progreu. The 
Committee would ur,e the Railways to complete 'tbe survey expedi-
tiously so· that further action to provide rapid traasport system on 
this line could also be taken up at an early date. 

6.17. Tbe CommJttee DOte that the tecbno-economlc feaslbWty 
studies for the Mass Biapicl Transit System at Bombay is at· a 
fairly advanced sta,e. Considering tbe acute congestion and over-
crowding in the suburban trains at Bombay, tbe Committee cannot 
help feeling that there have been considerable delays In takin, up 
traffic surveys and lec:hno-ec:onomic feasibility studies for solving tbe 
suburban traffic problems of Bombay. which should have been under-
taken from the lst Plan itself. It is regretted that these studies have 
not yet been completed. Tbe Committee cannot tf 0 stroD,.y empha-
sise the need for expeditious completion of the techno-eeonomic fea-
sibility studies in these cases. Tbe Committee ur,e that the Gov-
ernmen't should take an early decision on the results of these studies 
in consultation witb the Plannin, Commission and State Govern-
ments so that etlective measures could be taken to start the construc-
tion of Rapid Transit System at Bombay at an early date. 

6.18. The Committee feel that the period of 12 years for the com· 
pletion of the project is too long. They would like tbe Government 
to make earnest etlorts to reduce this period to tbe extent possible. 

6.19. The Committee note that the Metropolitan Transport Orp-
nisations at Delhi and Madras were set up by the Railways in July. 
1,C;71 only. They deplore the delay in undertald.., techno-eeonomic 
feasibility studies for Mass Transit Systems in tbese metropolitaa 
eitiM. The Committee would urge the Government to expedite the 
taehno-ecunomic feasibilit)· stuiiM for Delhi and Madras so tbat the 
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trallt problems of these tides tould also be taken up for IOluti_ 
at aD early date to provide relief to the tommuten in these tides. 

11.20. The Committee would like to pomt out that the populatioD 
of Delhi whitb is tbe Capital of the tountry, bas grown at a pbeno-
meDal rate slDte Independente. There is an urgeDt need to provl4e 
elIJtient, dependable and tbeap transport for tbe growing population 
of Delhi and the large number of passengers who tommute daily to 
the city. Tbe Committee consider tbat tbe suburbaD transport in 
Delbi sbould provide a model for other metropolitan cities in the 
country. It is a happy fea1ture that for tbe planned development of 
this tlty, Govemment have already set up tbe Delbi Development 
Autbority wbith bas vast lands at its disposal. There would tbere-
fore be no difficulty in meeting tbe land requirements for tbe Metro-
politan Rapid Transit System here. Tbe Committee recommend that 
perspective plan for tbe develbpment of the suburban transport at 
Delbi fortbe next 20 to 25 years should be prepared so as to avoid 
congestion in tbe tentral area of Delhi. This plan should include the 
developmeDt of the satellite towns arround Delhi and sbould be 
implemented in stages according to a pbased programme. 

(B) Plan Allocation and Expenditure 

6.22. It has been stated by the Ministry that originally, Rs. 50 
crores were allotted for Metropolitan Transport Project in Fourth 
Plan for the cities of Calcutta, Bombay, Delhi and Madras. During 
mid term appraisal of the Fourth Plan in 1971, the total allocation 
was reduced from Rs· 50 crores to Rs. 20 crores. Rs. 30 crores was 
reduced as the scheme of suburban dispersal line for Calcutta was 
dropped. This scheme had a specific provision of Rs. 30 crores in 
the original allotment of Rs. 50 crores. 

6.23. Regarding the progress of expenditure, it has been stated 
during evidence that an expenditure of Rs. 1.45 crores has been in-
curred so far against a requirement of Rs· 3.11 crores for carrying 
out feasibility studies. Expenditure of Rs. 20 crores should be 
po~sible in the 4th Plan period according to the forecast of expendi-
ture received for the last year of the Plan. 

6.14. The Committee note that the allocation for Metropolitan 
TraDIport Proiett, wbi~h w .. oriPnally fIsed at ... 18 eI'Orea doria. 
the .th Pin, bas been ndueetI to Rs. 20 erora at the time of mid 
term .ppraisal OD .e~01IDt of dropping of the .eheme of IUburban 
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Dispersal LiDe at Calcutta. Out of this _ueed aUoeatioD of •. » 
crores, 8D elqteDditure of lis. 1.U enres only, h .. beeD iDcurred 10 
far. ~. ~. , .'. i 

I.ZI. The low expeDditure indicates that tile metropolitan tr .... -
port projeets whieh have already beeD peatly delayed, are Dot belD, 
p.-oeeeded with 1IrJeDCY aDd the speed that they deserve. The Com-
mittee feel that It is Dot lack of SDUCes which is hamperin, the 
propess of these projects but the implementation thereof. As 
already valuable time has beeD lost, the Committee would like the 
GoveI1UDeDt to speed up the pace of .DlplementatioD of these projects 
10 that the Rapid Trusport Systems become a reality before tbe 
begiDniD, of the Ith PlaD. The Committee urge that effective 
measures should be taken by GoverDment to eDsure that maximum 
progress is made iD the executl~D of these projetts duriDg the present 
Plan period itself. 

(C) MetropolitaD Transport Project Organisation 

6.26. The Railways have set up Metropolitan Transport Projects 
Organisations at Bombay, Calcutta, Madras and Delhi to deal with 
the problems of providing mass transit facilities in these cities. 
There is aIs<> a Metropolitan Transport Directorate in the Head-
quarters of the Railway Board. 

6·27. The broad details together with financial implications of the 
organisational set up of the Railway Metropolitan Transport Pro-
jects Organisations at the Headquarters and in each of the cities 
of Calcutta, Bombay, Delhi and Madras are as follows:-

In the Railway BoaTd-The Member incharge is the Member 
Engineering (Chairman, Railway Board now). Due to 
the itricacies of financial problems to be solved, the Ft-
nancW Commissioner is very closely associated with the 
subject. The other members of the Board are also acti-
vely associated with the subject. 

There is a metropolita.n transport directorate headed by a Direc-
tor who is assisted by a Deputy Director. This directorate coordi-
nates with the Planning Commission and other Ministries involved 
and directs the activities of the M.T.P. Organisations set up. 

In the fou,. cities-During the feasibility study stage, the orga-
nisation is headed by a Chief Administrative Oftlcer of a senior Di-
rector's rank with powers of a General Manager. He is supported 
by a Chief Engineer and a Dy. V.A., a ny. C.E.E., a ny. C.S.T.E. a 
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Dy. C.O.P.S. A ~y. C.M.E. has been given to Calcutta and Delhf 
Organisations. 'The administra.tive set up controls executive or,a-
nisations compo!led of senior'scale and assistant officers 'ahd sUbordi:;-
nate staff in each depa,rtment in adequate strength. 

For Calcutta. a, G.M. is now heading the Organisation and senior 
.administrative heads have been sanctioned in Civil, Electrical, Sig::-
q.al & Tele-communication, Stores and Finance DepartmentS. A 
Cbief Project Engineer in senior Director's grade is in charge of the 
planning. design and construction activities and a legal Advi~er iii 
Administrative Grade has been sanctioned. ' 

In addition to the above, two Cells created under the RDSO or-
ganisation at Lucknow are assisting the Calcutta Project in Roling 
Stock and Architectural designs. 

The year-wise break up of expenditure so far incurred. city-wise 
for these Organisations is as under:-

(Rs. lakhs) 
Bxpenditure 

S. N,l. City. 1969-70 
,.13 
1.34 
Nil 
Nil 

1970-71 
:z,.99 
Il.36 
Nil 
Nil 

1971-72 
37.90 
34.011 
10.01 
79'01 

I. 
'2. 
3. 
4, 
S. 

Cllkutta 
Bombay' 
031bl 
Madras 
M.T.P. Cell, 
Railway Board, 
New D:lbi 

The expenditure on M.T. Projects in the cities for S. Nos. 1 to 4 
.given above is charged to Misc. Advances (Capital). Expenditure 
regardins S. No.5 above is. however, chargeable to the Railway 
,Revenue and is included in the Railway Board's budget. 

6.28. The Committee enquired about the changes, if any, made in 
the heads of these Organisations since these were set up. The Mjnis~ 
try have furnished the following information:-

: Calcutta 
(i) Shri S. S. Gohel, Chief Aministrative Q1Rcer, from 1969-

July, 1971. 
(it) Shri J. N· Roy, G. A. O. (R), from July 1971 to September 

1972. 
(iii) Shri S. S. Mukherjee as General Manager from Septem-

ber 1972 and Shri J. N. Roy continuing in the adminis-
tration as Chief Project Engineer. 

Bombay 
(1) Shri Hari Sinha, C. A. O. (R) from 1969 to July 1971. 
(ii) Shri Gobel. C. A. O. (R) from July 1971 to July 1972. 
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(Wl Sbri Komleawaran, who w18 Chief Engineer of M.T. P. 

Delhi 

Madraa since July 1971, as C. A. O. (R) from October." 
1972. 

(i) Sbri T. R. Vachha, C. A. O. (R), from July 1971 to Octo-
ber 1972 

(li) Sb.ri H. K. D. Kapur as C. A. O. (ll) from October 1972. 

M4dT(IB 

Shri Hari Sinha as C. A. O. (R) from July 1971. 

an. The Committee note that tile RaIlways have let up Metro-
pelit_ Tn .. pert Orpnisati .... at BOI:'lbay, Calcutta, Madras ead 
DeIIai .. deal with the proltlems of Mus TnDIit Sy ........ tIlese 
cities. 'the,' D_ that there have beeD chaDIes ID the he8cI of these 
Ol'pJritati_ at Caleatta, a .. bay aDd Deihl. The Committee expect 
that the Govenuneat should have appolat. hea'" for these rirI,a-
nisatiODl Dot oaIy for the completioD 0' surveys most expeditiously. 
bat fer the demticm of the projects also. The COmmittee eoasider 
that there is oeed for the moat eftlelent and competent ol'leabatioD. 
to carry'out surveys aDd techno-ee'ODomic feasibi1liJ studies for these 
projects expeditiously bat allO to undertake the Implementatiou. of 
the projects for· the metropolitaD cities. 

6.30. The Committee caDnot emphuise too stronpy the Deed. lor 
cODtinuity in the perlOnnel of these technical orpDisatioDs WhIch 
are hancl1iD. an entirely new task. They su.,. tlaat whUe postI-. 
senior ofllcer to these orcanlsatiou the q .... tiOD of retailliq them 
th~re for sufllcieutly long perioda, should .be ,iven .ue CGMider .. 
tion .. frequent chaD,es Ulec:t the progress of work I. .uh erga-
oi.-tioDS. 

(D) Couultancy 

8.S1. The Committee enquired whether the help of any foreign 
consultants would be required in respect of techno-economic feasi-
bility of the Mus Rapid Transit Systems (MaTS). at D~ and 
Madras. The Chafmum, Ra~ay Board stated during l!viden~ that 
the need for taking foreign consultancy assistance for metropOlitan 
transport projeet at Madras and Delhi had not arisen 10 tar. Jf 
special problems, were enco~ntered, the ~eec:l for having foreign con-
'S1:11ta':lc1 mi,ght hay. to be ~nsfdered.· 



, 

6,,2, The Committee further enquired whether the RaUway had 
adeqUate number of trained engineers for planning, deetgning etc. 
of RT System in the country. The Chairman, Railway Board stated 
that they had adequate number of trained omcers for initial plann-
ing. Use of limited foreign consultancy was being made for specified 
problems. Regarding design and '«:oDltructiOD; proposals had been 
processed for availing of limited foreign consultancy. For MRT 
projects Railway engineers would be sent abroad for being trained 
in detrign and coasUuction methOds specially signalling and traction 
technology of underground RTS in other c:ountries. For traffic 
engineering, Central and State Governments had ,recently set up 
Institutes like School of Planning and ArchitectUl'e, Delhi College 
of Engineering, Guindy and Warrangal. In dUe course of time, these 
institutes would be adequately equipped to undertake the job. 
Much of the techniques involved in the, design and eonstruction of 
MRTS line was common withnormaJ. railway design and construe-· 
tioD. There were special institutions under the Railway Board to-
train officers in advanced Permanent Way and Signalling subjects 
and the RDSO was in a position to develop research facilities in new-
RTS techniques in due course. The Chairman Railway Board added 
that limited forefgn consultancy in certain fields initially and full 
consultancy in engineering and developments which were new. were· 
likely to be required. For example in the field of design of MRTS 
coaches· and in cut and cover construction upto a limited extent, in 
tunneling for which the Railways would have to procure some spe. 
cial machinery like tunneling shield etc., they would be needing 
Bome consultancy till their people were trained and developed suffi-
cient confidence. 

6.33. Asked whether they had set up any Central Research Orga-
nisation to handle the problems of Metropolitan Transit Projects, 
the Chairman Railway Board stated that the RDSO was the only 
Central Organisation entrusted with the task of rolUng stock design 
for the MRT Projects. Besides, the RDSO would handle problems 
relating to instrumentation, work relating to the soil studies for 
construction work. For civil engineering, signalling and electrical 
engineering problems assistance would have to be taken not only 
from the RDSO to the extent possible but also from certain National 
Research Laboratories and Engineering colleges. Eminent scientists 
in the COWltry would for~ a special Advisory Committee to advise· 
the MRTP which might have to deal with all the problems.that might 
arise in Calcutta. A apecial cell would be created in We Calcutta· 
MTP Organisation for -coordinated action on reae8rches, experiments· 
and investigations. In due course expertise devoloped in the MRTP, 
could be transferred to existing Central Organisation of the Rail;. 
ways or to any Central Organisation which would be created for 
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Metro-SysteDl$. A decision w()Ulci be taken III this retard. in -t!ue 
course. 

1M. The c.em.lttee note that the ashtaaee of Soviet cem..l .... ts 
wa. liken for the lIetnpollfaTnuportProjeet at CalC1Itta ud of 
BritiaIa Consaltauta fer the Bombay Projeet. They are ,.ad that the 
technical proble .... 01 metropolitaD iraDlport projeets are beiDc dealt 
with by the Railway Design and Standard Orpnlsadon at LuekDow 
and that JD.Dimum 111ft would be m_ of the talent available in the 
eou.ntry to solve the problem. of cr.... and eoutructlou of these 
.y.tems in future. Poreip CGldwtaDcy would lie avaHed of for 
limited purposes only. The Committee CIlIIDot too atl'OBl'ly empha-
sise the need of .. 1f-reliaDCe in this teelmical 88ld, partlnlarly wheD 
tbe Bailways have already lOt a pod and n:perieaced Central 
Design Or.aDiution. 

6.35. The Committee would like to stress tbat full use should be 
made of the foreign consultancy at Calcutta and· Bo.nabay to train 
personnel.o that they can take up this work with eouftdenee in other 
cities. 

6.38. The Commlttee trust that with the completion of the Metro-
politan TraDsport Project at Calcutta. the Railway euemeers would 
acquire the requisite eoDftdeDce aDd develop the Deeessary techno-
logy and knowhow to eODstruct rapid transit s)'ltem. in other major 
dties iu the COUDtry. 

6.37. The Committee would also like the Government to prepare 
a maDufacturing programme for the roIHne stock required for Mass 
Trau .. t -Systems in the COUDtry indigeDou.ly so that the same is avai-
lable to be put In operation as IIOOIl as the projects are completed. 

(E) Separate Authority for Man Tranlit Systems 

6.38. The Committee enquired whether any declsion had beea 
taken by Government for creating a separate transport authority for 
dealing with suburban traffic: as recommended by the AdmiDistrative 
Reforms Commission in their report submittec:l1n January, 1970. The 
Ministry have stated that the Administrative Reforms Commission iD 
their report on 'Railways' made the following recommendations: 

"29. The question of developing underground andlor elevated 
Railways for dealins with the IUburban traftlc uuay be 
considered. A separate transport authority specifically 
created for thiI purpoee DIa7 be eDtrulted with this 
work-" -_\. ..• 



62 

6.39. AceordJng to the procedure prescribed by the Administrative 
Reforms Commission, Railway Ministry's views on the above recom-
mendation were to be cowddered by the Committee of Secretaries. 
Accordinily a memorandum, coniajajDl the follo1'liBg views of the 
Ministry of Railways on the above recommaciation, was submittect 
for the coDJideration of the Committee of Secretariea:-

"Accepted. 
(i) The need for developing a sUitable tnass rapid transit sys-

term (MRTS) for tackling the tDtra-clty traftlc in metropoli-
tan cities like Bombay, Caleutta, Delhi and Madras is re-
cognised. and aceepted. The tyPe and !lcope of the transport 
systems required ill each case would depend on the re-
sult. of trame and engineering surveys and techno-econo-
flic studies. A start has already been made for conduct-
ing SUitable surveys and necessa.ry studies in all the four 
cities. 

(ti) Administrative Reforms Commission's recommendation re-
garding the desirability of setting up a separate agency for 
the execution of the MRTS projects and running of the 
transport systems is also accepted in principle. However, 
since the development of MRTSs in the four cities was an 
urgent necessity and no alternative agency was available 
immediately to take on the responsibilities in this connec-
tion, the railways were asked to undertake the work for the 
present. A decision regarding the stage at which the rail-
ways may hand over the responsibility for the MRTSs to 
suitable separate agencies to be created for this purpose has 
to be arrived at on the basis of experience. Organisations 
which have already been set up at Bombay and Calcutta 
and those which are proposed to be set up at Delhi and 
Madras for dealing with th~ project work would be suit-
able to form the nuclei of the final organisations to take 
charge of the transport systems when they are formed. 

(Hi) As regards financial arrangements, it is necessary that: 
<a) the funds for investments on MRTS projects should be 

made available outside the railways' plans; 
(b) the Investment should be free of "dividend liability"; and 
(c) the operational losses, if any, should not be the railways' 

liability. 
{Iv) 'Mlese ftnanc'fal arrangements would be applicable even 

during the interim period when the railways would be in 
charge of WOTI(' (if Mlt'l'S projects. T~ ,enable a smooth 
take-over of the MRTSs by the metropolttan transport ,. -

~. 
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~0Il5 at a sui1abJe' JMer' dMe, tlle tftDances' and 
'~Jt..-~ ihould 'IDe aM are -MlDf'Mpt"sep8rate from 
that of the.Indian RailwaY" 

(v) An allied matter is required to be finalised while on the 
alIbjetlt of the MRTS'. B1noe the ClOn1iDinioftJng 'ot MRTS 
wo.tJld, take a eew years, the railways 8re required to pro-
~. '_buI'bAn· diapersal J.ta,,'whteh win include exten-
sions and .large scale imprO\1emellts to the existing subur-
ban. systems mainly to cater to the intra-ctty. traffic now 

. ~arrled.by tbesllburban serviees. As these lines are meant 
eaweatially to meet the dem&ads of the intra-efty traffic, the 
same ftnancial terms, as have been proposed above for tHe 
MItTS, should govern oonltruction as 'Welles later main-

. teDUlCeof the subul'blll'1 di&pel'sal linti.u 

6.40. The Committee of Secretaries have since considered, the 
views sublnitted by the l\ailwayMinistry and their dec1sion on Ws 
r~ommendation reads as follows:-

"'The Committee noted that studies were under way for evdlv-
ingsuitable mass rapid transit sYllterns in Jpetropolitan 
cities like Bombay, Calcutta, Delhi ~nd Mackaa. T!Jey 
therefore felt that the first part of tbe A.a.C . . l'eco~ds­
tion was already being implemented. 

'Tbe Committee also noted that a separate unit in the Ministry 
of RaHways is undertaking these traftlc studies in the me-
tropolitan cities and separate agencies under the Ministry 
of Railways were already functioning in Bombay and Cal-
cutta to develop these plans. 't'he Commttteefelt that the 
time for setting up a separate authority would arise only 
after some progress had been made in these studies and de-
Cisions taken on the setting up of these mass rapid transit 
systems." 

6.41. In this connection, it may 'be mentioned that ,the Cabinet have 
since approved of the following proposals:-

(I) )(aur.pid transport system project for Calcutta at Iln~sti­
mated cost of .R:;. 140 crores may be taken up. 

(ii) Separate Plan allocation would 'be made to the RailWays 
for this project till II separate authority is constituted. 
Till such time, the Bailways would maintain separate ac-
counW for the construction and operation of the project. 
The Planning Commission wUI discuss witli the concerned 
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authorities includ.iDg Government of West Bengal and ad-
vile at an early date on the method of ftDancing the capital 
cost of the project and also the manner in which the losses, 
if any, in operating the system will be shared 

(iii) The poasibility of setting up a l8p81'ate metropolitan trana-
port authority for Calcutta, should . be. investigated. The 
Plapning Commislion will iDttiate dilc1lS8ion with the State 
Government and the Ministry of Finance, Ministry of Rail-
ways, Ministry of Transport &: Shipping and Ministry of 
Works and Housing with a view to reach a CODIensUS about 
the composition and other organisational aspects, the func-
tioDi aDd responsibilities of this authority, its relationship 
with the State Government and the Central Ministry res-
ponsible for the coordination of Metropolitan Transport of 
various cities. 

e.u. It would be observed that in principle the decision to con-
stitute a separate Metropolitan Transport Authority for the mass 
rapid transport system for Calcutta to begin with, has been approved 
of. . . t ~ 

6.43. It has been stated that the decision of the Cabinet was taken 
on the 24th March, 1972 and was communicated to the Planning Com-
mission in April, 1972. 

6.44. In regard to the investment required for Metropolitan Rapid 
Transit System, the representative of the Planning Commission stated 
during evidence that it had been decided that investments likely to 
be made for the development of metropolitan rail transport should 
be kept separate from Railway finance. This had been done in the 
Fourth Plan. This was being followed in the annual plans also. Se-
condly, on the basis of the previous recommendations of the Railway 
Convention Committee, the new constructions of the Railways in Me-
tropolitan towns would also enjoy certain concessions, such as during 
the period of construction they would not pay any dividend and even 
when the line was open to the tramc, there was no dividend liability 
for the first five years. Elucidating it he stated that the Rapid 
Transit System in Calcutta was likely to be opened to trafBc in 
1978-79. The Railways would have the dividend liability concession 
upto 1983-84. There should therefore be no diftlculty in proceeding 
with the work of the Metropolitan Rapid Transit System. 

6.45. The representative of the Planning Commission added that 
the question of dividend liability and the problems as to how the pro-
jects should be financed, bristled with numerous diftlculties. First of 
aU one should have a clear idea as to whether rapid transit system 
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"Will be running at a loss, and if 10, to what extent. Hence the fiIwl-
. clog of rapid transit system needed a very careful study of the re-
..sults of several rapid transit systems before one could come to a rea-
.sonable conclusion. The Planning COmmission was trying to tackle 
the financial problema as quickly as poBSible. In the meantime the 
Planning Commission in consultation with the other Ministries ob-
served that in view of the agreements already made the progress of 
the rapid transit prOject should not be held up pending this decision. 

6.46. Asked about the administration and organisational aspect. 
.of the metropolitan Rapid Transit System, the representative of the 
Planning Commission stated that construction of Rapid Transit Sys-
tem would be with the Railways. They felt that the management of 
the Metropolitan Rapid Transit System should be somewhat cWferent 
from what was for the suburban services. These metropolitan sys-
tems would depend on other modes of transport, particularly in two 
respect:s--firstly parity of fare structure prevailing in the metr.opoli-
tan cities and secondly dispersal of passengers who would be travel-
Ung by the Rapid Transit System of the Railways and feeder servi-
-ees. It was a sensitive subject and they had to take into confidence 
the State Governments and local agencies. The details were being 
worked out by the Planning Commission in consultation with other 
agencies. 

6.47. The representative of the Railway Board pointed out that 
in their views, the conceisions on new lines would not sufftce for 
meeting the losses on suburban services. At the request of the 
Planning Commission they furnished them the practice in almost 
all developed countries. There the responsibility for the losses was 
borne either by the Federal, State and local authorities or a combi-
nation of two or more of them. The losses were not borne by the 
Railways. The other thing was the increase in the cost of operation. 
They had requested the Planning Commission that this question of 
financing should be decided early. The witness further added that 
they were prepared to run the metropolitan Railways and they had 
undertaken the construction of the Calcutta Metropolitan Project. 
They were only pleading that the accounts should be kept separate. 

6.48. The representative of the Planning Commission added that 
they really appreciated the problems posed by the Miniatry of Rail-
way. They were anxious that this type of project should not prove 
to be a drag on the Railway finances. The fares should be fixed at 
~uch a level that operating losaes at least should be avoided. It should 
be possible to evolve a financial arrangement in such a way that the 
whole rapid transport system ran eftlciently. At the moment the 
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Plan funds were being aIlocfited separately. The dividend liability 
weuld strictly· Arise frOm '1183-84, onwards.' 

.6.48., T.be question of how the capital would be made available 
bad not ,et be~ decided. They would take decision 1n the matter in 
c:onsultation with State Governments ai'ld the FiiJance Mf1i1stry 'and 
other lI4inistiies mncemed. 

. 6.50. The Chairman, ~Uway Board stated duling e'flldeDCe that 
their suggestion to the Planning Commission was that the indepen-
deDt autharity to deal with Metropolitan cityproblemi should be 
un4er the MiDister of Railways as a ;sOri of separate Board. It would 
be a separate Board for Metropolitan Transport problem. and possi-
bly the F.iU8Dcial Commisioner for BaUway would also be the Finan-
cial Commi88ioner dealing with these problems. The coordinating 
Ministry had obiously to be the RaUway MiniStry. 

6.51. The representa,tive of the Plana.iDg Commission added that 
the organisation for the manasement of Rapid Transit System would 
be a new creature in India. Neither the State Dot the Centre bad 
opera~ this kind of services 80 fllr. As for suburban services, the 
Railways were already operating them. As regards type of authority 
for management of the Rapid Transit System, the Planning Commis-
sion haa not yet taken a view. 

S.S2. The Committee note that tbe eonstruction of the Rapid Tran-
sit Systems in tile eountry has been entrusted to the Railway. but 
tbe question of the aduNnistrative authority for lIUUlagiua the SYI-
tem and the manner of flnancilll it, has not yet been deeidecl by Go-
vernment. The CollllDittee further note that, .. aD ad hoc measure, 
funds for the Rapid Transit System have been provided in the 4th 
Five Year Plan, outalde the Railway plan aDd that no dividend li .. 
bility would accrue duriq the Period of eoostruction of these pro-
jeds and firs, Jive yean thereafter. The Committee deplore die de-
lay in taki.n. a deeision in tbis impOl'tant matter whieh is pencUn. 
with the Government sinee January 1970. Tile Committee realise 
that the wb.ole .atter re,udimg tlaeflnaneiag aad managem.ent of 
tile metropolitan tl'lUlsport systems is a sensitive aub}ect and would 
require eonsultatioDS and eoordination with the State Governments, 
aDd otber apndes. The Committee undentaBd that sueh sytltems 
are wOl'ked by .parate organisatiOllS in other eountries. They also 
DOte that the Admlnistrative Reforms Commi8Sion had alllO reeom-
mended for the ereation of a separate transport authority for the ltur-
pose. The Committee have no doultt that before a deciSion Is taken 
in this maUer, the "Wotting 01 the· orgaalsaticms mall"" sueb syl-
telllS in fore1p eOUDtries, woulc1 be stu4'Jed by Government. The-
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Committee ecmslder the Rapid TraDalt System to be aD eueatlal IV· 
vice for the beaeftt of Commoa Dl8b. partieululy the wOI'kers. The 
Committee llrIe that GoverllDleat should take a dedsioa Ia thi-
matter without further loss of time ia colllUltatioa with State G0-
vernments, loeal authorities etc., 10 that necessary authority to maD· 
8&e the systems may be organised on proper liDes aDd assoelated 
with these projects during the period of their construetioa. What 
the Committee would like to stress is that there Is need for a most 
emcient ofgaalsation to manage these systems which should provide 
suburban travel to the common mau at the most competitive rates. 
It should abo be eJUlW'ed that the overhead expeasea of thJa org.· 
nisation are kept to the miDimum iD the interest of emeieuey and 
economy. 

Febrtlflf'1l 9, 1973 

Magha 20, 1894 (S). 

R. K. SINHA 

Chairman, 

Railway Convention Committee. 
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(Vidl pen 2.6) 

'" Add~JP'.~tI ~poIecl to be lDICle ill the IIDe capacity, Iocomod .. 
etc. dllriDI the Pow'PJaD'penOd. 

'],;. ,:... ." ~i ., ... ~ I:. .1 . 
. . ' The ~.wodIa_ impro'lina and auamentiDl~the tnck. ro1ll.q ,toct trac:doa 
=::~ clIIrina the IV PlaD along witli the proems, as readily available, are indicated 

No. 

BQMBAY CENTRAL RAaWAY 

"I Provi.~~ ~I~~=. ~IHnl 
:2 Mulund-Panel iDterloctiDg 

J Pune Route Relay IftterfoeklDj 
... PlMiliallcj,.-oI'lllftlc .... u;qbetweenAmber-Dam IIDd Badlapur •. 

, Bycu1la Roare Rei.,. ID~ 
." llaoli Junodoa pUei IDterlOc:ldn, 

7 ~ =0:, ~*~ef= fz~ 
localUne to Up throUJb~. . 

• ~ioD of faeparatt platform for 
f::MUlocall. • 

9 Route R.elay Interloc:kin,at Diva.. • 

.0 Kurl .... R.evenal f.ciHtiea for ItUtin, local, 
towards TbIIDa I Kalyu. 

II T'--Re~.JiM:IIideI for atiIrdfI8 trIiDI 
from Platform NO.3 .. 

u ~p~t of 11Mb C:oac:he. ~d ProviItoD 
of additional EMU coachea. 

IDpropal 

-do-

-do-

-do-

"",0. 

Completed 

In propul 

Completed 

IDpropeli 

~ iWLWAY 
LIblJ to Ie oPI8M by ad of 

'973 .. 

Sis rakea out of •• rakea a1readl 
replaced. Te total number 0 
traID ..meet wlUc:b were 
=~.J . . ill .---.- baa ..' ~ $Ot~ 7Y7 ,-



No. Item of work ProIraI 

(3) PropOllI to _ament tractiOD power by providm. 
aaditionallUb-ltadons etc., . 

Additional lub-Itationl at Vi1Ie 
Parle, Min Road and Ma-
tulip Road are already pro-
~ : New IUb-atatioJil at 
Gorepon and ~halmn. 
planned and are under pro-
pue. First pbue of re-
medeWng of Bombay GeDtrar 
Car Shed is allO completed; 
Second phaae is under way. 
Work of Mahalumi ExpanliOD 
Phlle I coetina about Re. I.a 
cram is allO .tatted. 

" 

CALCUTTA soum .EASTERN RAILWAY 

J Up to the end of the 4th Plan, there are pro- So far 33 pain have beeD iDtro-
~I for iDtroduch1. 42 pUn of suburban duccd. 
inIDI •. Theae are planned on EMU coacIIes. 

EA,STE~ ~U.:WAY 

J A total of a48 luburban services wore enviuaed Suburban aerYicee J1IIIJlh1., lit 
on Sea1dih Division and u8 in Howrah AUl\llt.19"a:-
Divilion. 

5caJdah DiviaioD ZIS 

Howrah J;)ivwon 1·11 

a Provision of suburban dilpenal UDe from Dum Dropped al DOt jQld&ed. 
Dum to Princep Ghat. 

3 Mall Rapid Tranalt Syatem. • • Smce sanctioned at an approxi-
mate COlt of Ra. 140 crora. 

MADRAS :SOUTHERN RAILWAY 

I Madral-Gumudipundi electrification .. a part Work already c:ommtJlccd~ 
of Madna-Vijayawada Scheae. 

:a Pro~ for improving and aUJDlClltiJl, rolJiD, 
stock. power on the MG aide. 

(b) CoDftnioD of·Bnda EMU c:oeches luitable Already done. 
for operation with ICF MG AC EMUs. 

(c) ObtaiDiDa..additiODallix motor c:oaches. 



APPBNDmm 
(VUI, PIlI 2.56) 

Ust 01 Subllrlum ueftolu _4 trOa1on ,." 111111. 

Railway ~ Gap Trac:doo power 

-...---------
A. Bombqy. 

Central (I) Bombiy VT-Ka,I)'ID-Karjat. B.G. EkctrkDC 

(2) Kalyan-Kflara • . .. II 

(3) Bombey VT-Mlhim/Kurla 
(Harbour Branch) .. II 

(4) Kurla-Mankhurd .. .. 
Weatern (I) Churchgate-Virar .. II 

B. Calt:fltta 

Baltern (I) Howrah-Burdwan 
(Via Main Line) 

II E1ectricAC 

(2) Howrah-Burdwan 
(Via HB Chord) 

II OJ 

(3) Seorapbuli-Tarakeahwar. . .. .. 
(4) BlDdel-Naihad . II I. 

(5) Bandel-Katwa I. Steam 

(6) S~dah-Ran .. hat I. BlectricAC 

(7) Sealdah-Bongaon 

(8) RaDqhat-KriahDlDIIIf City ., II 

(9) Ranaghat-Shandpur ., II 

(10) Sealdlh-DlDkuai I. II 

(II) Sealdah-=:udae Dia-
mond Har rl Labhmi-
tantapur/CaDuing. II I. 

(12) RaDqhat/Boopoa II Steam 

(13) RaDaghat/Bqula II II 

South-Saltern (I) Howrab/Baldchai, (mel.) ... B1ectricAC II. 

(2) SIIUfIIIChi-Shalimar. .. Steam 

83 
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Railway SectioDI Gauae Trac:tion power 

C. MlJIhfll. 

Southern (I)~~- tiG. Ma rae . Steam 

(2) Madra CeDtrIl-
TriVeJlore • • .. , .., 

(9)-·~ 
Gummidipuadi • • • " '" 

(4) Madra Bach-. 
M.G. Tambaram-VIIDdaIur • BiectricAC 

,,) Tlmbaram-ChiDaleput • , Electric: AC & Steam. '<.IJ 
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"."'''G8 
(Vitil para 4' a6) 

N""., oj Of/iurl GIItl "'_ E~...,.",.....w LIIbour ~". .....,. eazaalG. MIIIlrGI GIItl tMir Suhr6I 
.,'''; .'.... t •• ,. ''II ,t t ;, 

Rea!OD/RaIhray au. II CIaa III au, IV CauIal 
Labour 

Bombay 

Clacl4lta 

Bombajl 

Calcutta 
( ,r, 

Madra, 

• CeDtrll 18. I & II) 

WaterD 14' 110 1.f,a91 11.506 1.301 

• Butcm ao8 187 , MalO 3 •• 116 4.061 

South ButerD 

• Southern 

CeDtrll . ~ 

WaterD 

e.atcnl , ......... . 
South 
Butern 

Southcm ; 

WaterD 

.~~tf!D. 

. 

South Butcm 

~OT AY~If.A~~~7""~H- f,qLLq" 
141 6.an 

AI con 1"4·1~71 

(~I & II) 
23.350 17"'9f 

156 188 14,,14 13,500 30468 

~ 30.'7 ~~3 30.871 6.610 

NOT AVAILAB~WILL FOl-LOW 
.1 l • /,' ' .. ,:, ... ;.... "",. • 

II" 

As on I .... I~. 
'.. .' t- ~ ,., .. ': '.4 

167 

110 

1404" 

3s.o13 '.,,' /". 

II.~; [.". 

~'~51 ,,.. 



(vide para 6.4) 

Broad details of the CaZcutta-Dum-Dum-Tollyga.n; undergTound 
Railway Project 

(i) Alignment-Dum-Dum to Tollyganj in the north-south direc-
tion. 

(ii) Length-16.5 Km. 
(iii) Estimated cost-Rs. 140 crores. 
(tv) Foreign Exchange-Rs. 23.7 crores. 
(v) Time for construction-7 years. 

(vi) Break-up of foreign exchange-

(a) Construction equipment-Rs .. 3.0 crore!!. 

(b) Structural steel and sheet piles-Rs. 9.1 crores. 
(c) Rolling stock and electrical equipment-Rs. 6.5 crores. 
(d) Tele-communication and signalling equipment - Rs. 4.5 

crores. 
(e) Consultancy etc.-Rs. D.2 crores. 
(f) Other miscellaneous items-Rs. 0.4 crores. 

(vii) With average alternative fares of 20 Paise, 25 Paise, and 30 
Paise, the following flnancial appraisal by discounted cash flow me-
thod is indicated with reference to a 6 per cent annual dividend on 
mvestments: -

(a) Annual subsidy of RI. 68.33 million for 20 Paise fare; 

(b) Annual subsidy of RI. 39.09 m11lion for 25 Paise fare; 

(c) Annual subsidy of RI. 9.85. mlllion for 30 Paise fare. 

(viii) The fare structure has not yet been decided; 

(Ix) Average length of trlp-6.8 KIn. 

so 



APPIINDIX vm 
1Vlda para 3 of Introduction) 

£tat·or i1&4tUidwilslorgamsations who h4ve fu.miaIIed ~ to 
the RailwAy Conventicm CowamitUle 

(1) ih~m of Parliament 

1. Shri D. D. Desai 
2. Shri D.C. Goswami 
3. Sbrl S. J aipuria 
,4. Shri Kalyan Chand 
5. Shri E. R. Krishnan 
6. 8hri N. N. Pandey 

. 7. Shri Ramavatar Shastri 
(2) State Governments 

1. Government of Andhra PracIesIl 
2. Government of Gujarat 
3. Government of Kerala 
4. aowrnm~'t ot Madhya :Pradesh 
•. GoWi:'ft1rM!nt of _~ 

•. Government of 0riI8a 
7. Government of Pandicherry 
8. Govermnent of Ttipura 
9. Government of Uttar Pradesh 
10.Delhi~ 

(3) Railwaymen.'s Unions 

1. National Federation of I'ddtan RaB'#ayfttert, NW Deud. 
2. National Railway Mazdoor Union, Bombay. 
3. Northern Railwaymen's Union, New Delhi. 
4. N. E. Railway Mazdoor UilioD, GOl"8khpur. 
5. South Eastern Railwaymen's Union Kharagpur. 
6. S. E. RaUway Class n Ofticers Association, Ca1cut~ 
'7. Western Railway Employees' Union. Bombay. 

(4) C'h4mbers of Commerce and Industry, etc. 

1. The Ahmedabad Mill Owners' Association, AJunedabad,., 
. \'. 

a 

2. The All India Federation of Transport Users' AIIoc:iatloa, 
Bombay. 

,'I 
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3. The All India Manufacturers' Organisation, Bombay. 
4. The Associated Chambers of Commerce & Industry -of Indiap 

Calcutta. 
5. Belgo-Indian & Chamber of Commerce & Industry. Bombay. 
6. Bharat Jute Sellers Association, Calcutta. 
7. Bombay Commuters Council, Bombay. 
8. Eastern Bihar Divisional Chamber of Commerce and Indus-

tries, Bhagalpur. 
9. Federation of Indian Chamber of Commerce & Industry. 

New Delhi. 
10. Federation of Associations of Small .Industries, New Delhi. 

11. The Hyderabad Karnatak Chamber of Commerce & Industry. 
qulbarga. 

12. Indian Chamber of Commerce, Calcutta. 

13. The Indian Chamber of Commerce, Cochin. 

14. Kamatak Chamber of Commerce & Industry, Hubli. 

15. The Madras Chamber of Commerce & Industry, Madras. 

16. North Bihar Chambers of Commerce & Industry, Muzaffar-
pur. 

17. Northern India Chamber of Commerce & Iudustry. 
Chandigarh. 

18. Punjab, Haryana and Delhi Chamber of Commerce & Indus-
try, New Delhi· 

li. The Southern Gujarat Chamber of Commerce & Industry. 
Surat. 

(I) PrajeBIiDn41 OrgcmiBationB 

1. Indian Institute of Management. Calcutta. 

2. Indian Institute of Public Opinion (P) Ltd., New Delhi. 
8. Indian Railways Electrical EDlineers Association, Calcutta. 
4. National Institute for Trainmg in Industrial Engineering. 

Bombay. 

(I) Retfre4 Rail1D4y Ofllcera 
1. Shri D. N. Chopra, Ex. General Manager, S. C. Railway. 
2. Shri G. D. Khandelwal, Chairman, Railway Board (Retd.) 
3. Shri K. B. Mathur, Ex.Chairman, Railway Board. 
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4. Shri K. K. Mukerjee, Ex. General Manager, Eastern 
Railway. 

S. Shri P. N. Murthy, Ex. Generai Manager, Railway Electri-
fication, Calcutta. . 

6. Shri V. 'r. Narayanan, Ex. General Manager, Southern 
Railway. 

7. Shri L. A. Natesan, Economic Adviser (Retd.), Ministry of 
Railways. 

8. Shri J. B. Rao, Ex. General Manager, North Eastern Rail-
way. 

9. Shri D.V. Reddy, Ex. General Manager, North East Frontier, 
Railway. 

10. Shri N. S. Swarninathan, Ex. Member (Traftlc) Railway 
Board. 

11. Shri S. P. Tonse, Ex. Director, Electrical Engineering. 

(7) Public UndertAkinga 

1. Bureau of Public Enterprises, New Delhi. 
2. Cement Corporation of India, Ltd., New Delhi. 
S. Fertilizers Corporation of India, Ltd., New Delhi. 
4. Food Corporation of India Ltd., New Delhi. 
5. Hindustan Salts Ltd., Jaipur. 
8. Hindustan Steel Ltd., Rancbi. 
7. The Minerals and Metals Trading Corporation of India Ltd., 

NeW' Delhi. 
8. National Mineral Development Corporation Ltd., New Delhi. 

9. Oil India Ltd., New Delhi. 

(8) Other IndividtC41l L 

1. Shri Rishab Das Jain, Sri Ganga Nagar, Rajasthan. 
2. Shri R. P. Srivastava, 71179 Swarup Nagar, Kanpur. 
3. Shri B. L. Joshi Clo Dharmyug, Weekly, Bombay. 
4. Shri Rajendra Pal Sharma, P. O. Mohakampur, Distt. Etah. 



APPENDmS 
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Summa", of Reeo,;"netld4ttD1LBlcbricktlfona contained ift the RepoTC 

s. No R~ference to para 
No. of the Report 

Summary of RecommeDclitionl, 
Conc;:lu.·onl 

1 I 3 

1. 1.20 The Committee note that in Railway 
parlance 'Suburban Services' ha...e a special 
connotation indicating train aerviees where 
fleisbn ticket fares are lower than the season ticket 
fares generally charged by tbe Railways on their 
sfatem. The QODCeISional fares in sUburban 
trains varies generally from 9 to 15 timet single 
fares depending on the length of the journey as 
compared to 15 to 20 times single tares generally 
tb.arpCi froin.ll other IRIOn tioket holders. 
The Committee are rather surprised that Secun-
derabad area where reduced season ticket fares 
are not available, should have been included by 
th~ Railways in their statistics of 'Suburban 
Services'. The Committee hope that in future 
the Railways woWd present a correct picture of 
the statistics of their 'Suburban Services' and 
would include citi1y those eitieslsections in their 
statistics where special seaon tJeket farea • 
applicable. They would also like the Railways 
to spell out specifically the connotation of Sub-
urblil Services in such ltaiivvay statistics . 

. 2. 1.28 The Coinmittee regret to note that till 1965 
no detailed'study of the trliftlc and transPort re-
quirements of metropolitan cities was under-
taken by Government. It was only in October, 
1965 that the Planning Commission constituted 

._-_._.- -----_ .. _--.,-
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a Study Team on Metropolitan Transport to 
undertake comprehensive traffic and transport 
studies in the 4 metropolitan cities of Bombay, 
Calcutta, Madras and Delhi. The scope of these 
studies is being enlarged to include 5 other cities 
viz., Ahmedabad, Ban,galore, Hyderabad, Kanpur 
and Poona. The Committee note that these 
studies are meant to provide Rapid Transit 
System in these cities for intra-city transport. 
The Committee like to emphasise that the pro-
blems of intra-city traffic in these over-populated 
cities which are spread over wide areas, are very 
acute and need to be solved with the utmost ex-
pedition so as to provide quick means of trans-
port to the harassed citizens of these cities. It 
is common knowledge that in these cities con-
siderable time is expended by the general public 
and younger generation in travelling to and from 
work, going to SchoolslUniversityiColleges etc. 
Frequent incidents involving law and order 
problems arise on account of inadequacy and 
lack of punctuality and regularity in the running 
of these services. The Committee cannot there-
fore stress too strongly the need tor providing 
reliable, punctual and efficient transport services 
at reasonable costs in these metropolitan cities. 

The Committee further consider that the 
problem of providing suburban inter-city trans-
port services between cities having a population 
of 10 lakhs and over and neighbouring towns is 
equally serious and needs to be tackled on an 
urgent basis as the absence of cheap, swift and 
sure means of transport from outlying towns to 
places of work in the bigger cities tends to force 
the working population to settle in these cities 
and create slum conditions and unhealthy en-
vironments etc., apart frOll) cau~ing s~rious strain 
on social utility services like water, electricity. 
housing, transport etc., in these ab:eady over-
saturated cities. The Committee feel that a ------ ........ --_ ...... _ ... .. 



1 
-------------

2 3 
----.. -....• --- - .-----•..... ---.---

comprehensive integrated plan, on long term and 
short term basis, should be prepared by Govern-
ment·in consultation with the State Governments 
not only to arrest the drifting of population to 
celltral areas in metropolitan cities but also to 
disperse the existing population from these big 
cities and to attract them to settle in satellite· 
and ring towns where proper arrangements 
should be made for their housing, sanitation, 
water supply, educational facilities for children 
etc. These plans can be successful only if ade-
quate provision of mass transport is made from 
such towns and suburban areas to the metropoli-
tan cities and back. 

The plans for the metropolitan cities ~and the 
peripheral towns have to be integrated for this 
purpose. The intention is that persons working 
in bigger cities, particularly those with low in-
comes, can commute to their places of work and 
go ·back to the smaller towns . where proper hous-
ing and healthy environments, sanitation, sewer-
age, educational facilities for children etc., may 
be provided to them. The object should be to 
keep the population in the bigger cities within 
the specified limits. The optimum size of these 
cities may be fixed by Government taking into 
account the prospects of providing necessary 
social services like water, electricity, transport 
etc., for them at reasonable costs. It is well 
known that the big cities are outgrowing their 
physical boundaries and have become over-
saturated with popUlation. Moreover the social 
and economic costs of providing utilities and ser-
vices to large populations in these cities are be-
coming prohibitive. The above objects can be 
fulfilled only by developing the satellite towns 
and providing swift, cheap and sure means of 
transport between metrQPolitan cities and the 
satellite towns. The Committee trust that the 
problems confronted in Bombay, Calcutta, Madras 
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and Delhi etc., would provide proper lessons to 
the planners to prepare such integrated perIIr 
pective plaDs in respect of all big metropolitan 
centres having a population of 5-10 lakhs and 
above. As provision of qUick and cheap trans-
port to link the satellite towns with metropolltan 
cities is one of the keyfacton to the solution of 
this problem, the Committeebave no doubt that 
the Railways with their infra-structure and long 
put experience in providing inter-city suburban 
aervi~ would play a dominant part in this re-
gard and would prcwide the necessary swift and 
sure suburban rail transport at reason~ble cost 
at all these centres. 

4. 1.30 The Committee note that Railways have 
su_sted to the Planning Commission and the 
Finance Ministry that investment on any future 
.extenaion of suburban services should be free 
from dividend liability and that the operating 
loases on such services should be borne by some 
other authority and not by the Railways. The 
Conunittee have already stressed the need for 
expeditious preparation of integrated plana for 
provision of suburban services etc., in consulta-
tion with the State Govemments. They urge 
that the questiOll of financing these services and 
the authodty to manage the same should be 
decided at the earliest 80 that there is no delay 
in the provision of these services in all metro-
politan cities, the absence of which is creating 
numerous problems. 

S. 1.31 The Committee trust that all necessary 
arrangements to implement these plans success-
fully particularly the acqUisition of land etc., at 
reasonable costs, keeping adequate margin for 
future growth, should be made in a planned 
DUlnner in advance. Land for rail transport 
should be an integrated part of the develop-
mental plans ·01 metropolitan cities. The Com-
mittee urge that time-bound and action oriented 



----------------.. ----- .. ------.~~ ... "-'- -- .- -_._---_. --.,. 

1 2 

e. 2.5 

'I. 2.11 

.. 2.12 

3 
-- --.---- -.------

programmes in this regard should be prepared 
with the utmost expedition. 

The Committee note tha.t during the 20 
ye8l'S from 1950-51 to 1970-71 while the suburban 
traffic increased by 292 per cent at Bombay, 333 
per cent at Calcutta and 246 per cent at Madras, 
the number of trains has increased only by 167 
per cent at Bombay, 220 per cent at Calcutta and 
124 per cent at Madras during the same period. 
It is regrettable that the addition to train servic-
es in these cities has not been in proportion to 
the increase in suburban traffic resulting in the 
deterioration of travel conditions of suburban 
passengers in these cities. 

The Committee regret to observe that the 
additions and improvements in suburban services 
made by the Railways, have not been adequate 
to meet the demands of suburban traffic. The 
growth in the suburban traffic has greatly out-
stripped whatever improvements and additional 
facilities have been provided so far by the Rail-
ways. It seems to the Committee that the pro-
Jalems of suburban traffic did not receive the 
attent.iQn that they deserved as the Railways 
considered it to be a lOSing activity. This is 
unfortunate. In the opinion of the Committee, 
the provision of adequate suburb:m services in 
the interest of planned de-velopment of metro-
politan cities, should have received serious atten-
tion of the Government from the very First Plan 
so that integrated plaDS for the development of 
these essential transport services, were drawn up 
and implemented by Govcrrunent in consultation 
with Pln-nning Commission, State Governments 
and all others concerned. 

The Committee DOte that it was only in 
October. 1965 that the Planning Commission 
cODStitlll.ted a Study Team to carry out compre-
bensi:ve traffic ud transport studies in the four 
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meiropolitan cltie$ of ~. Calcutta, Madras 
and Delhi and that so fw' the scheme for Rapid 
Transit System lor Cal~", Undergrt\UD.d Rail-
way only has been ~ Ilnd approved by 
Governlllent. The Co~tiee regret to poiQt 
ou~ tbat the sche,mes of R,fpid Transit Systems 
for Bombay. Delhi and Madras have not yet ~ 
finalised despite a lapse of over seven years. The 
Conunittee have dealt witb thtB matter in greater 
detail in Chapter VI of WI ~port. 

t. 2.13 The Com~ttee urge that pending the 
introduction of Rapid Transit Systems in these 
metropolitan cities which ~ bound to take a long 
time, the ftailways sh,ould talce crash measures 
to bring about improvements in the existing sub-
urban fJlcilities in these ci~ to ameliorate the 
travelling conditions of the suburban passengers. 
Concerted efforts should also be made by Rail-
way to reduce losses in suburban services. 

If). 2.19 "nle Committee are constrained to observe 
that the terminal facilities at Bombay. Calcutta 
and Madras have nQt boen adt¥(uatt to cater to 
the need$ of tile peSMP&W WIIftlc and that it was 
only in .Febru~y. 19'11, tI}at the Railway Board 
illtltructed *8 ~~al a.ilwa" to conduct neces-
sary studies to optiQlise theM facUities. They 
note that neceu.-y surveys for improvement and 
augmentiJli these facj}ities are at various Itagee 
of P1o...... The Cown1ttee regret the delay i~ 
the undertaking of these Itudies by the Railways 
aDd feel that tbela ahoulcl have bee, taken up 
at lea.t • c!eQde earlier. 10 that a perspective 
pip in this behalf waa kept ready for implemen-
tatIoD in the lilht of development.. The Com-
mi"- cannot too ItranIlr emphasiJe the 
q,raenC7 of providing adequate terminal facUitiel 
in til .. cd .. .nd reeonun_ that the lurveyB 
abeaciy beID. andertalra m this regard. should 
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be expedited and necessary steps taken to pro-
vide these facilities at the earliest. At the 
stations where there is difficulty in providins im-
provements to the existing terminal facilities due 
to shortage of space etc., alternative terminals 
should be planned and constructed at suitable 
locations on top priority basis. 

The Committee further recommend that a 
survey of the transport facilities at all the metro-
politaR cities for meeting the requirements of 
suburban traffic, having a population of 10 lakhs 
and over, should be undertaken by ~e Railways 
and integrated perspective plans for their deve-
lopment should be prepared in consultation with 
Planning Commission, State Governments and 
local authorities to avoid the problems that have 
arisen at Bombay and Calcutta. These long 
term plans which should include land require-
ments for developing these facilities should be 
broken up into Five Year Plans and Annual 
Plans. Close watch should be kept to,ensure tht-
implementation of these plans in time. 

The Committee note that the Railways have 
introduced 9 coach rakes on certain sections of 
the Central and Western Railways at Bombay 
replacing the old 6 coach rakes thereby increas-
ing the capacity by 50 per cent. They regret 
that it has not been possible for the Railways to 
provide 9 coach rakes on all the sections due 
mainly to non-avai~abllity of EMU stock. 

The Committee are unable to appreciate 
why the Railways, with all their resources, ad-
vance planning and implementation could not 
ensure that adequate number of 9 coach rakes 
were available for ~troduction on all busy sec-
tions iil time to provide much needed. relief to 
the suburban passengers. The Committee streu 
that Railways should ensure that 9 cOach rakes 
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are introduced on all buy sections in the three 
cities of Bombay, Calcutta and Madras, without 
further delay so as to relieve congestion and 
overcrowding at these places. 

The. Committee further ·1'eCOmmend that the 
requirements of such coaches for other metro-
politan cities, where the traftlc 10 requires, should 
.be aasessed in advance and piau prepared for 
production and procurement of the requisite 
number of coaches for ifttroduction in these cities 
well in time. 

The Committee learnt during their study 
tour to Bombay that it would be posaible to 
further relieve overcrowding by introducing 12 
coach rakes. 'nJ.ey note that the Railways have 
dropped the proposal to run 12 coach rakes on 
account of technical diftlculties. The Commit-
tee would like the Railways to have this matter 
investigated thoroughly keeping in view the 
practice followed in other countries, and the 
technical developments in the field 80 that if it 
is found feasible to operate 12 coach rakes on 
busy sections on suburban lines at a later date, 
those could be pressed into service to relieve 
overcrowding. 

The Committee are concerned to note that 
a number of EMU rakes of 1928 vintage are still 
being used on the Central and Western Rail-
ways, Bombay. It is obvious that in spite of 
contiinuous and extensive repairs required by 
thls old EMU stock, these coaches would be 
having frequent failures affecting punctuality 
of the trains and causing great inconvenience 
to the commuters. It is, therefore, necessary 
that earnest efforts are made to expedite the 
procurement of EMU stock by augmenting the 
manufacturing capacity of the Integral Coach 
Factory and putting the working of M!s. Jessops 
on a sound footing. 
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17. 2.40 The Committee are perturbed to note that 
the manufacture of electric equipment for EMU 
coaches, particularly for meter gauge coaches, 
constituted a constrain on the production pro-
gramme of such .coaches at the Integral Coach 
Factory. The Committee see no reason why 
Government could not plan a production pro-
gramme for electric equipment for EMU coaches 
at HElL Bhopal and Hardwar to ensure that 
the requirements of EMU coaches for such equip-
ment were met in full. The Committee stress 
that effective measures should urgently be 
taken by Government to ensure that the elec-
tric equipment for EMU coaches" particularly 
for meter gauge coaches, is supplied to the In-
tegral Coach Factory to meet the full require-
ments of such coaches by the Railways. 

18. 2.41 In this connection the Committee would 

19. 2.52 

also invite attention to the recommendations made 
by them in Paragraphs 2.107, 2.108 and 2.109 of 
their First Report on "Accounting Matters" 
wherein they have stressed the need for accele-
rating the production programme of EMU 
coaches by the Railways. 

The Committee note that there has been 
improvement in the average headway between 
the trains in the peak period at Bombay, 
Calcutta and Madras and that the 2-minute ser-
vice would progressively be run on the Western 
Railway, Bombay by 1975-76 subject to the 
availability of requiSite number of EMU stock 
and the work of quadrupling of lines would be 
com{>leted by December, 1973. They also note 
that the question of reducing the headway fur-
ther is under study by the Survey Teams at 
Bombay an«;l Calcutta. The possibilit.y of re-
duction of headway at Calcutta and Madras is 
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limited. due to lade 01. l8p8Tate suburban plat-
form at Hbwrah and· level crossings at Madras. 
The Committee hope that with the completion 
of the studies already undertaken at Bombay 
and Calcutta, evety eudeiVour would be made 
by the Railways to teduee to the minimum the 
headway in theee dtiea consistent with safety 
and the need for introciueln« more trains. 

AsJ regards Madras, the Committee would 
like the Railway Administration to take in~tia­
tive in consultation with the Planning Commis-
Sion, Ministry of Transport and State Govern-
ment to draw up a plan for construction of 
under /overbridge at important and busy level 
crossings so as to increase the frequency of 
sliburban trains in that area. 

The Committee have already suggested 
y.rious measures to e,qMdfte the construction 
of over and under-bridges in Paragraphs 3.51 to 
8.58 of Uleir First Repott on "Accounting Mat.. 
tera". They hope that \1t1tb the implementation 
of the yariOUl aug~tiona made by them, it 
woUld be possible to expedite the work of con-
struction of under and over-bridges and remove 
bottleneeks in the smooth tullning of the trains. 

The Committee would further TecommeDd 
that the Miniltry of Railways in consultation 
with the Miniatry' of Transport/State Govern-
ments should identify the missing links in pro-
viding under and over-bridges on level cross-
inas which are hampering the smooth move-
ment of traftlc in busy areu. The Committee 
stress that time-bound programme should be 
prepared to provide these missing links at the 
earliest 

The Oonnnlttee· time that steam traction is 
u.ed in !H1tfte seetkmS at Calcutta and Madru 
fo"t sUbUtbiln ttltftlc as ~leetriflcation of thoH 
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sectiolll would not yield a reasonable return to 
the Railways. They also note that diesel 
engines are not used on these sections due to 
their non.availability. The Committee consider 
that in deciding the type of traction to -be used, 
the Railway should take into account the needs 
of traffic, both passenger and goods. In regard 
to the suburban traffic, the Committee have al-
ready recommended in Paragraph 1.28 that 
Government should aim at providing quick, 
cheap and sure means of transport to the com· 
muters to metropolitan cities and that the 
question whether financial cost and the losses, 
if any, incurred on providing such services 
should be borne by the Railways or some other 
authority, should be decided by the Govern-
ment separately. The Committee would like 
the Railways to study the requirements of 
traffic on these sections with a view to deter-
mine the traction needed to haul that traffic and 
provide the same to cope with the growing 
traftlc to relieve congestion and overcrowding. 
In the meantime the Committee recommend 
that Railway should put diesel engines on these 
sections, on a priority basiS, particularly during 
peak hours to meet the needB of suburban traffic. 

1.1'1 The Committee regret to note that there is 
heavy overcrowding in suburban trains in 
Bombay, Calcutta and Madras particularly during 
peak hours. They note that studies have been 
undertaken for providing Mass Transit Systems 
in these cities and that Mass Transit System for 
Calcutta has already been sanctioned. The 
Committee are aware of the limitations in in-
creasing the train services and reducing head· 
ways of the suBurban trains in these cities. In 
the earlier ClWter they have urged the Railways 
to take effective measures to provide more sub-
urban services for carrying suburban tra1ftc to 
the extent possible. 

----------------
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~ 3.18 The Co~tee are however concerned to 

note that the number of suburban trains on the 
Section between Grant Road and Churchgate in 
Bombay would };Ie increased during peak hours 
from 45 to 80 .by the Western Railways, only 
when new EMU rakes become available from In-
tegral Coach Factory and Mis. Jessops which 
will take time. The Committee are surprised 
that no advance planning was done by the RaU-
ways to order the manufacture of EMU coaches 
and to ensure their availability for running ad-
ditional number of trains on this Section well in 
time of the completion of quadrupling of the 
lines on this Section. The delay in running the 
additional number of trains, for want of adequate 
number of EMU stock, would result in non-
utilisation of line capacity which has been creat-
ed at heavy capital cost, apart from causing delay 
in providing relief from overcrowding to the 
suburban passengers .. oo this Section. The Com-
mittee recommend that effective measures should 
be taken by the Railways urgently to ensure that 
suftlcient EMU coaches are made available by 
the Integral Coach Factory and Mis. Jessops by 
stepping up their production, to run the addi-
tional trains by the end of 1973. 

26. 3.19 The Committee note that at present two 
classes of travel-first and third-are provided 
on suburban trains in the three cities of Bombay, 
Calcutta and Madras. They ftnd that out of • 
total of 24 lakh daily suburban passengers jn 
Bombay, Calcutta and Madras during 1970-71, 
about 23 lakh are third class pasaengers. The' 
Committee feel that suburban travel, which is 
for short duration, and is mostly utilised by third 
class paaengers, should be mass-oriented and 
should provide one class of travel only. Apart 
from marginal increase in capacity in the .ub-
urban trains the abolition of ftrat class travel, 
would also result in leu expenditure OIl COllI-
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truction and maiiltenance of first class coaches 
Ob.their& bini. 

27. 2.20 The Cormnittee need hardly point out that 
while introdUCing ODe aniform class on suburban 
trliDl, due care lIhauld be exercisec:l to see that 
ladies and children under- 12, are provided ade-
quate accomRlOdation by continuing to earmark 
aeparate compartments for them. 

a. 8.S1 'nit! Cc;tnmittee note that the question of 
providing increased standing accommodation in 
suburban trains has been under consideration of 
th~ Railway Design ahd Standard Organisation 
ft>ra considerable titne. They are constrained 
to ~1'Ve that the ltD.S.O. has not taken up this 
'P!'bbl~ on a priority basis, which it deserved. 
The Committee recommend that the R.D.S.O. 
should examine Without delay how ·best accom-
modattbtl in the eXiSting EMU coaches could be 
opttmtsed and evolve a new design suited to re-
ttttirements for f\lture EMU coaches. While 
increasing the capacity of these coaches particu-
lar attention should be paid to the problem of 
adequate ventilation and safety. The Committee 
have no doubt that in evolving the new layout 
of EMU coaches for sUburban services R.D.S.O·I 
Railways would keep in view the latest techno-
logical development and layouts of similar rail 
coaches in foreign countries. 

29. 3.22 The Committee have no doubt that before 
introducing coaches with the new lay-out on an 
intensive scale. they would be tried on pilot basis 
so as to ascertain the passengers' reac~ons as also 
to ensure that they subserve the purpose of pro-
viding maximum comfort, safety and optimum 
utilisation of space. 
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so. ",:9 The Committee note that the BeaaoD ticket 
fares charged from the suburban passengers in 
the three cities of Bombay, Calcutta and Madras 
are lower than those charjed from non-suburban 
Beason ticket holciena in .other cities. These fare. 
generally range fromi to 15 single journey fares 
for performing 50 joumeys in a month in these 
cities, compared to 15 k»20 single journey fares 
charged from non-suburban season ticket holders. 
The Committee are surprised to note that the 
suburban season ticket fares in the three cities 
were not a110 unHorm. While thefie fares, in 
respect of first class season tickets, were made 
uniform for all distances in the three cities in 
1969, the third class suburban season ticket fares 
were made uniform in April, 1972 upto 48 Kms . 
.;nly. beyond which the fares still differ to some 
~xtent The Committee feel that the diversity 
'n the suburban season ticket fares in the three 
cities shOUld not have been allowed to continue 
indefinitely after the Companies Railways were 
taken over by Government. They recommend 
that the diversity still existing in the third class 
suburban season ticket fares, should be removed 
and uniform fares should be prescribed in the, 
three cities. 

at. 4.10. The Committee note that no scientific coat 
study of the suburban fares has been made by 
the Railway so far and that the detailed cost 
studies, undertaken by the Rallways, would be' 
comp'leted in the next 18 months. The Commit-
tee reconunend that ~est efforts should be 
made to complete the cost studies of passenger 
fares expeditiously. At the same time, they 
would like the RailwaYI to determine the cost 
of 8uburban services separately from those of 
other passenger services in view of the fact that 
the auets on the luburban services i.e., line 

-----. -- ----_._._--_. ~.----- .. _-----.... - ._ .. _._-._-_ ..•.... _ •.... -... ,._-
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capacity, locomotives, coaches etc., are used very 
intensively and, therefore, the operating ratio 
of the suburban services may well be lower than 
other passenger services. After the study has 
been completed, the Railways may examine to 
what extent it would be possible to adjust the 
fare structure of the suburban services, keeping 
in view the desirability of providing cheaper 
travel to suburban passengers. 

The Committee have pointed elsewhere in 
the Report that they attach highest importance 
to the prOvision of adequate transport facilities 
in the metropolitan areas in the interest of 
planned development. The Committee have no 
doubt that if Government on consideration of all 
aspects, feel tha.t fares should be kept 
lower than the cost, a suitable decision would be 
taken in consultation with concerned authori-
ties, particularly, the Planning Commission, Min-
istry of Finance and State Governments. The 
Committee would also like the Government to 
make a study as to the extent to which other 
railway systems in foreign countries provide 
suburban travel facilities at a rate lower than 
their cost and how their deficits are met. 

The Committee are concerned to note that 
losses on suburban services in the three cities of 
Bombay, Calcutta and Madras are increasing 
year after year and that in 1970-71 these losses 
were assessed at about Rs. 12 crores. The losses 
in Calcutta area have been the highest and 
amounted to over Rs. 9 crores in 1970-71. The 
Committee are perturbed at the high incidence of 
losses on suburban services in the Calcutta area. 
The Committee would like the Railways to 
analyse the causes of these abnormal losses and 
to reduce the same by eft'ecting utmost economy 
in expenditure and increasing revenue earnings 
by plugging leakages like ticketless travel etc., 

.----. '-- ... __ •. _------
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in that area. They hope that with the improve-
ment in the law and order situation in the 
Eastem Sector, it would be possible for the Rail-
ways to show better results in future. 

The Committee note that the figures of 108les 
on 'Suburban Services' assessed by the Railways 
are a 'rough and ready figure' and indicate 
'broad approximation' only and that no separate 
accounts of income and expenditure on 'Subur-
ban Services' are maintained by the Railways. 
The Committee further note that the Railways 
are setting up costing cells as a result of the 
recommendations by' World Bank Team of Con-
sultants to improve cost accounting on the Rail-
ways. The Committee hope that with the setting 
up of these cells, it would be possible for the 
Railways to review their methodology of costing 
of 'Suburban Services' with a view to introduce 
refinements and accuracy in the method of cost-
ing. The Committee have already suggested 
tQ.at the costing of suburban services should be 
done separately so that the real losses on running 
of these services could be determined with 
accuracy. 

The Committee find that free residential card 
passes and concessional season tickets at 113rd 
of public ra·te, are issued to Railway oftlcers 
and employees at Bombay, Calcutta and Madras 
and that the number of such passes and conees-
sional tickets in 1971 was over 1 lakh. The Com-
mittee suggest that while assessing the losses on 
'Suburban Services' the cost of free residential 
card passes and concessional season tickets issued 
to the railway oftlcers and employees at these 
places should also be taken into account before 
arriving at the figure of losses so aa to present 
a correct picture of the operational results of 
these services. 
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38. - 5.21 

The Committee not that the monetary I06S 
on tieketless travel on the suburban sections of 
the metropolitan cities as estimated by the Rail-
ways was between Rs. 60 la'khs to Rs. 90 lakhs 
in 19'1()o.71. They further note that the amount of 
fare and penalty collected from ticketless travel-
lers in these cities has been increasing year after 
year which indicates that the extent of suburban 
ticketless travel in these areas is quite heavy. 
The Committee find that the percentage of sub-
urban trains checked varies from 14 by the 
Central Railway at Bombay to 61 on Metre Gauge 
section in Madras. This underlines the need of 
intensifying checking of the suburban trains 
particularlY by the Central Railway. The Com-
mittee trust that necessary steps would be taken 
by the Railways in this regard. 

The Committee further ROte that the ade-
quacy of the number of booking windows for 
issue of tickets to suburban travellers is cons-
tantly under review and that the Railways, apart 
frorn additional windows, have installed self-
printing machines at busy stations and have also 
utilised the services of part-time volunteers from 
among the sons and daughters of the Railway 
employees to issue tickets at -certain Statio~s. 

The Committee need hardly stress that one of the 
reasons at tieketless travel is the diftlculty in 
getting tickets and long time spent in the queues 
before the booking windows. The Committee 
would like the Railways to increase tbe number 
of IJelf-printing machines at busy stations to 
facilitate easy availability of tickets. They would 
alllO lite that the experiment of employing part-
time employees during rWlh periods for issue of 
tickets which had proved successful on the 
Western Railways should be tried on' other Rail-
ways also. 

The Committe~ find that at present the sub-
urban season tickets issued to suburban travel-
lers contain the signature of the holder. As it is 
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40. 6.15 

very difficult to check the signatures of suburban 
travellers particularly during peak hours. the 
Committee recommend that photographs of the 
season ticket holders should be affixed to the 
season tickets which would facilitate checking 
and would eliminate misuse of suburban season 
tickets. The affixing of photographs should be 
so arranged that the Qme photograph could be 
used on season tickets for a year at least. 

The Committee have already Commented 
Upon the delay in undertaking a detailed study 
of the traffic and transport requirements of met-
ropolitan cities by Government which initiated 
these studie.s in 1965 only. Long range transport 
planning for metropolitan regions reqllires com-
prehensive ltudies and collection of data regard-
ing traffic ftows etc. The CGmmittee deplore that 
these studies were not undertaken by Govern-
ment till the tratHc situation in the metropolitan 
cities, particularly Calcutta and Bombay had 
reached a criticaistage ar.d had created serious 
problems in the implementation of long range 
comprehensive transportation plans. The Com-
mittee hav.e stressed that integrated plans for 
the development of adequate suburban services 
in the metropolitan citie-OJ should have been pre-
pared and implemented by the Government from 
the very ftrst Plan. 

The Committee note that construction of the 
Dum-Dum Tollyganj underground railways at 
Calcutta is being lmdertake.n by Government and 
is expected to be completed by 1979. The Com-
mittee would like to point out that the construc-
tion of an underground railway system which is 
a new technological venture in the country. parti-
cularly in a congested city like Calcutta, is a 
challenging task and would pose numerous pro-
blems. They would therefore like to emphasise 
that the Metropolitan Transport Authorities, in-
charge of the Calcutta Project, should plan the 
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time schedules of the various stages of construc-
tion of the underground railway in a realistic 
manner and keep a close watch on the progress 
of construction .so as to e.nsure that it is complet-
ed within time, if not earlier. It is also neces-
sary that the cost of construction is kept under 
constant review to ensure that the expenditure 
incurred in no caSe exceeds the estimates. 

The Committee need hardly stress that Gov-
ernment should make earnest efforts to provide 
facilities for suburban travel at the most compe-
titive and reasonable rates. 

The Committee note that the techno-economic 
survey for the East-West line i.e., from Sea.ldah 
to Howrah is in progress. The Committee would 
urge the Railways to complete the survey expe-
ditiously so that further action to provide Rapid 
Transport System on this line could also be taken 
up at an early date. 

The Committee note that the techno-economic 
feasibility studies for the Mass Rapid Transit 
System at Bombay is at a fairly advanced stage. 
Considering the acute congestion and overcrowd-
ing in the suburban trains at Bombay, the Com-
mittee cannot help feeling that there have been 
considerable delays in taking up traffic surveys 
and techno-economic feasibility studies for solv-
in.g the suburban traffic problems of Bombay, 
which should have been undertaken from the 
1st Plan itself. It is regretted that these studies 
have not yet been completed. The Committee 
cannot too strongly emphasise the need for ex-
peditious completion of the techno-economic fea-
sibility studies in these ca'les. The Committee 
urge that the Government should take an early 
decision on the results of these studies in con-
sultation with the Planning Commission and 
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State Governments so that effective measures 
could be taken to start the construction of Rapid 
Transit Systems at Bombay at an early date. 

44. 6.19 The Committee feel tha.t the period of 12 
years for the completion of the project is too 
long. They would like the Government to make 
earnest efforts to reduce thi~ period to the extent 
possible. 

45. 5.20 The Committee note that the Metropolitan 
Transport Organisations at Delhi and Madras 
were set up by the Railway,; in July, 1971 only. 
They deplore the delay in undertaking techno-
economic feasibility studies for Mass Transit 
Systems in these metropolitan cities. The Com-
mittee would urge the Government to expedite 
the techno-economic feasibility studies for Delht 
and Madras so that the traffic problems of these 
cities could also be taken up for solution at an 
early date to provide relief to the commuters in 
these cities. 

46. 6.21 The Committee would like to point out that 
population of Delhi which is the Capital of the 
country, has grown at a phenomenal rate lince 
Independence. There is an urgent need to pr0-
vide e1IlcieDt, dependable and cheap tr8lllpOrt 
for the growing population of Delhi and the 
large number of passengers who commute daily 
to the city. The Committee conBider that the 
suburban transport in Delhi should provtde a 
model for other metropolitan cities in the COUD-
try. It is a happy feature that for the planned 
development of this city, Government have al-
ready set up the Delhi Development AuthOrity 
which has vast lands at its disposal. There would 
therefore be no difficulty in meeting the land 
requirements for the MetropoUtan Rapid Tranait 

------_._-------
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System here. The Committee recommend that 
perspective plan for the development of the 
suburban transport at Delhi for the next 20 to 
25 years should be prepared so as to avoid con-
gestion in the central area. of Delhi. This plan 
should include. the development of the satellite 
towns around Delhi and should be implemented 
in stages according to a phased programme. 

The Committee note that the allocation for 
Metropolitan Transport Project, which was ori-
ginally fixed at Rs. 50 crores during the 4th Plan, 
has been reduced to Rs. 20 crores at the time of 
mid-term appraisal on account of dropping of 
the scheme of Suburban Dispersal Line at Cal-
cutta. Out of this reduced allocation of Rs. 20 
crores, an expenditure of Rs. 1.45 crores only, has 
been incurred _ so far. 

TIle low expenditure indicates that the metro-
politan transport projects which have already 
been greatly delayed, are not being proceeded 
with urgency and the speed that they deserve. 
The Committee feel that it is not lack of finances 
which is hampering the progress of these pr0-
jects but the implementation thereof. As al-
ready valuable time has been lost. the Commit-
tee would like the Government to speed up the 
pace of implementation of these projects so that 
the Rapid Transport Systems become a reality 
before the beginning of the 6th Plan. The Com-
mittee urge that effective me.asures should be 
taken by Government to ensure that maximum 
progress is made in the execution of these pro-
jects during the present Plan period itself. 

The Committeeritite that the Railways have 
set up liIetropolitan Transport Organisations at 
Bombay, ,Calcutta, Madras and Delhi to deal 
with the problems of Mass Transit Systems in 
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these cities. They note that there have been 
changes in the~ heads of these organisations at 
Calcutta, Bombay and Delhi. The Committee 
expect that the Government should have appoint· 
ed heads for these Organisations not only fat 
the completion of surveys most expeditiously, 
but for the execution of the projects also. The 
Committee con~lder that there is need for the 
most efficient and competent organisations to 
carry out surveys and techno-economic feasibility 
studies for these projects expeditiously but also 
to undertake the implementation of the projects 
for the metropolitan cities. 

50. 6.30 The Committee cannot emphasise too strong-
ly the need for continuity in the personnel of 
these technical organisations which are handling 
an entirely new task. They suggest that while 
posting senior officers to these organisations the 
question of retaining them there for sufficiently 
long periods, should be given due consideration 
as frequent changes affect the progress of work 
in such organisations. 

61. 6.34 The Committee note that the assistance of 
Soviet Consultants was taken for the MetropoU. 
tan Transport Project at Calcutta and of British 
Consultants for the Bombay Project. They are 
glad that the technical problems of metropolltan 
transport projects are being dealt with by the 
Railway Design and Standard Organisa~on at 
Lucknow and that maximum use would be made 
of the talent available in the country to solve 
the problems of design and construction of th ... 
systems in future. Foreign consultancy would 
be availed of for limited purposes only. The 

. Committee cannot too strongly emphasise the 
need of self-reUanee in this technical fteld, par-
ti,cularly when the Railways have already got 

----- ,'- ----~.------.----.- ~p--~-------~.-.. ~-.--.---, 
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a good and experienced Central Design Organi-
Bation. 

The Conunittee would like to stress that full 
use should be made of the foreign consultancy 
at Calcutta ar.d Bombay to train personnel 80 
that they can take up this work with confidence 
in other cities. 

The Committee trust that with the comple-
tion of the Metropolitan Transport Project at 
Calcutta, the Railway engineers would acquire 
the requisite confidence and develop the neces-
sary technology and knowhow to construct rapid 
transit systems in other major cities in. the 
country. 

The Committee would also like the Govern-
ment to prepare a manuf1cturing programme for 
the rolling stock required for Mass Transit Sys-
tems in the country indigenously so that the 
same is avai1a,ble to bc put in operation as soon 
as the projects are completed. 

The Committee note that the construction of 
the Rapid Transit Systems in the country has 
been en.trusted to the Railways but the question 
of the administrative authority for managing the 
system and the manner of financing it, has not 
yet been decided by Government. The Commit-
tee further note that, as an ad hoc measure, funds 
for the Rapid Transit System have been provid-
ed in the 4th Five Year Plan, outside the Rail-
way plan and that no dividend liability would 
accrue during the period of construction of these 
projects and first five years thereafter. The 
Comrnitt~.,~.,~ePlore the delay in taking a decision 
in this i .. "·,~"rtant matter which is pending with 
the Government since January, 1970. The Com-
mittee realise that the whole matter regarding 
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the financing and management of the metropo-
litan transport systems is a sensitive subject and 
would require. consultations and coordination 
with the State Governments and other agencies. 
The Committee understand that such systems 
are worked by separate organisations in other 
countries. They also note that the Administra-
tive Reforms Commission had also recommended 
for the creation of a separate transport authority 
for the purpose. The Committee have no doubt 
that before a decision is taken in this matter, the 
working of the organisations managing such sys-
tems in foreign countries, would be studied by 
Government. The Committee consider the Rapid 
Transit Systems to be an esse.ntial service for 
the benefit of common man, particularly the 
workers. The Committee urge that Government 
should take a decision in this matter without 
further loss of time in consultation with State 
Governments, local authorities etc., so that ne-
cessary authority to manage the systems may 
be organised on proper lines and associated with 
these projects during the. period of their construc-
tion. What the Committee would like to stress 
is that there is need for a most efficient organfsa-
tion to manage these systems which shOUld pro-
vide suburban travel to the common man at the 
most competitive rates. It should also be ensur-
ed that the overhead expenses of this organisa-
tion are kept to the minimum in the interest of 
efficiency and economy. 

----------
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